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IN THE CENTRAR ADMINISYRATIVE TRIBUNAL, ALLAHABAD
| ” CIRCUIT BENCH, LUCKNOW |
Registration No. O.A 303 of 1989 (L)

EE
Parbhoo Dayal, aged about 54 y:;;s,
S/O Shri Sarﬁdo, resident of House No. 211,
- Bashiratganj, Naka Hin@ola, Lucknow

working as Auto Truck Driver in MeTeDe Millright Shop,
* :fﬁf’ Locomotive Workshop, Northern Railway,

' Applicant/
Charbagh, Lucknow cos ‘000 Petitioner

Versus

1. Union of India,
through the General Manager,
.- | Northern Railway‘Headquarters Office,

Baroda House, New?Delhi.,

L’\ .
i

LT 2%  The Deputy Chief Mechanical Engineer,
| Locomotives Workshops, Nbrfhern Réilway;

Charbagh, Lucknow. ces cee Respondents

DETATL OF APPLICATION

le Particulars of the order against which the application
is made:

The application is made against the following order:- |

(a} Order Nos - 128
(b) Date - 8.2.1988

(c) Passed by The Assistant Personnel Officer,

Loco Shop, Charbagh, Lucknows:

(d) subject in The applicant is working as Auto Truck
brief Driver since 1980 and the juniors to
the applicant by virtue of appointment,
promotion as Khallasi helper and as
.skilled are being promoted as Highly

skilled Grade II and Grade T in scale
+1200-1800. and Rs«1320-2040 respectively
<JU=-L0VY an

.:Eié§%§24%271 contdeee2

~
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Limitation: |

The applicant was promoted as Khallasi
Helper with effect from 1.8:78 and as
skilled Auto Truck Driver from 9.4.80
1s still working ‘as skilled
Drlver scale B%950-1500.

|
Jurisdiction of thejTribunal: Ah/

| -
The applicant ‘declares that the subject matter of .

the order against whﬁdh he wants redressal is within
the jurisdiction of %he Tribunal. Tﬁe cause of action
accrues within the jurisdiction of the Central Adminis-
trative Tribunal, Al}ahabad, Circuit Bench at Lucknow
when the juniors to %he applicant have been promoted

as Highly Skilled Gr%de IT and I.

|

l

Theé applicant %urther declares that the application
is‘within theLimitaﬁion period prescribed in Section 21
of the Central Administrative A Tribunal Act, 1985.

The applicént has sub%ittéd a representation on 23,1241988
to the General Managef, Headquarters Office, Baroda House,
New Delhi through proéer channel but nothing has been

heard so fare The applicant has also submitted a reminder

in September 1989 but'all in vaine

.

|

|

Facts of the case : |

4.1 That the appiicaAt; having been selected for the
post of Khallasiiscale Rse30-3~35(CPC), was
appointeé on'15¢QQ.1955 under the control of Works
Manager (Locd) now Deputy Chief Mechanlcal Engineer,

Locomotives Workshop, Northern Rallway, Charbagh
|
Lucknow and posted in M.T.D. Mlllrlqht Shope

Similarly, the o%her staff were also app01nted
|
\ ,
: " . . - . . COntd;o 3
¢9%£§£;félé¢4af
I
\
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in class IV and posted in MeTeDe Miilright shope.

n f : ‘
4%2 That the seniority of class IV staff was/is being

maintained according to shop-wises The applicant

was seniormost in the category of Khallasi. Thus

he was Trade Tested forpromotion as Auto Truck

Driver in the month of March/April 1980 and found

suitable. Having been declares suitable in the

Trade Test, the applicant was promoted as Auto

Truck Driver scale B5¢210-290 with effect from -

94441980,

4¢3 That as per avenue of promotion class IV employees
weré conéidered(fqr ptomotion in semi-skilled grade

after passing the requisite Trade Testd The appli-

cant was promoted

|

.as Auto Truck Driver in scale

| §$210-290(RS) with effect from 95441980+ Sirice

the date of promotﬁon the applicant is working as

Adto Truck Driver

any complaint.

efficiently and honestly without

454 That the seniors t¢ the applicant were promoted as

-y -

Auto Truck Driver in semi-skilled grade Rs%210-290(RS) "

in different datedland afterwards they were promoted

to skilled gradé either as akilled Fitter or Fork

Lifter Driver or Mo;of Car Driver or Cole Crane

Driver, thus it is

[ .
evident that the channel of

promotion of Auto Truck Driver is in the categories

of Fitter, Fork Lif#er Driver, Motor Car Driver or

|
_Cole Crane Drivers(Annexure Noe. I%ﬁ

| Caf7i 4?747(J contdessd
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tionse

That the juniors to the applicant have been promoted
o | o |

as Fitter scale k5¢260-400 (RS) prior to receipt of

the orders for re-classification of artisan staff

but theapplicant was not considered for such promo-

That the Railway Board's had issued directions vide

letter NQ;'EﬂP&A}I-SQ/JC/l dated 13.1131982'circu1a£-

"ed by the Ge%eral Manager, Northern Railway,Baorda

_ | |
House , New Delhi vide letter No« 561-E/85-32/Vol.6

(EiiW) dated 7241982, that the Joint Committee's

 proposals to|re-classify the esisting unskilled and

semi-skilled| jobs on thef railways, have since been

. accepted by the Government; thus the Trades

presently designated as semiéskilled have been

re-classified as skilled in scale Bse260~400 (RS)%

|
|

That in vieﬁ.of the instructions communicated by
the General{Menager, Northern Railway, Baroda House.
New Delhi tﬁe semikskilled posts were designated

as skilled from 1.8i1978 and the ihcﬁmbents who
wereIWOrkin?,in semi-skilled g:a&es were allowed
fixation of‘pay inISCale %$Q60-400(RS) withveffect

from 1.8.78 or thereafter from the date of actual

promotion| in semi-skilled gradew The lump sum
( /;/ "contdeedd
| :
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4,8

4.9

payment of arrear t6 the staff re-classified as
skilled was made from 1%4.80 to 31.12%81 @ Rse20/~

per month subject to a ceiling of ki400/- and the

actual payment was made from 1.1482 with arreari

?hat the applicant was promoted as semi-skilled
Auto Truck ﬁriver with effect from 94%4:80+ Thus in
terms §f Bailway Board;S'instrﬁctions the applicant
was re-cléssified as skilled.and was fixed in scale
B$+260-400- (‘R‘S)i with effect from 9+4.80 vide S«0s
order No. 161Mdated 214241983, Photostat copy of
S«0e order N&.‘*”lél da_t‘ed 21.2,1983 is enclosed and

is marked as Annexure Noe 2.

That the other semi-skilled staff were also fixed

in sCalé,&%26O—4OO (RS} and their names were

“incorporated in Staff Order Now 16ldated 21.2.1983

(Annexure 2)+ The Staff order Noe 161 dated 2142483
is self-explanatory that the avenue of promotion of

Auto Truck Drivers was as Fitter scale Rs»260-400,

Cole Crane Driver, Fork Lifter Driver, Motor Mechanic

~ and Motor Driver scale Bs+260-400(RS) etce but the

applicant has not been considered for promotion in

any of the Eradesis

-

e

e gt
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4,11

4412

That the employees who were promoted in sémi—
skilled grade as&thvTrubk Driver after the
promotion of the applicant and are junior by
virtue of appointment and promotion in semi- . -
skilled grades, have been prémoted as Fitter
scale Rs%260-400(RS} in the year 1982+ The
applicant was'seniér to those employees even
then he was not considered for promotion either
as Fitter or in other Trades'iﬁvskil;edﬁ cate-

goriese

That the Railwy Board*s had communicated vide
letter No. E(P&8A)I-82/JC/1 dated 4+4.84 that the
percentage of distribution of skilled posts

in the Highy skilled grade I, II and skilled

‘grade in the ratio 20:25:55 as provided in

Board‘s letter dated 2448478 have been extended
to the categories of semi-skilled trades
mentioned in List I and II enclosed to Board's
letter déted 1341141982 and have been

re-classified as skilledé

That in terms of Railway Board's letter mention
ed in para 4.11 above the applicant should

have been promoted as Highly Skilled grade I

ﬂﬂ' éw/‘% contdeed?



_scale ki380-560(RS) now k¢1320-2040 but the
~applicant is sitll working as skilled scasle

s "

Rss260-=400 (Rs) now Rsil950-»1500'.'

4413 That the respondent Nof¥ 2 had circﬁlated é Eombined
- Seniority List of the staff wdiking in the following
trades for further promotion as Highly Skilled'
grade II and thereafter grade Isi The sanctioned
strength of eéch trade was also showne The combined

seniority list is enclosed and i§ marked as

|

Annexure No. 3 E .
I )
Sl Traies Sanctioned
Note | strength
‘a) - Mtax Motor Driver 9
‘b} ~ Motor Mechanic 1
<) Auto Electrician 1
d) Diesd Mechanic 1
e) Air Compressor Driver 5
f) Auto Truck Driver 19
g .
. Total 36

\
|
|

i

4.14 That in the s?id seniority list the name of the

applicant appéars at Sl.No. 3’eVen then‘the
applicant héssnot been promoted as Highly Skilled
grade Ii and @hereaftef_grade I« The juniors to
the applicantéhavg been promoted as Highly Skilled

orade I+ The names of other Auto Truck Drivers
. [

ééyléz?zgg éﬁz}ngf contdieiee®
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4,17

.Thaf the app

Kl ~8-

are aBiizwk

B k,)\,f

available from serial number'ﬁ'to 21

but none of the Auto“Trﬁbk Drivers considered for

promotion as

the Auto Tru

Bs+260-400(RS

That the cat
deprived of
whereas the
are being pI
grade II & I

manner thoug

all respe ctsi

Highly skilled grade II and I and all
ck Drivers are working as skilled scale

Vo

egory of Auto Truck Driver has been
promotion as Highly Skilled grade ITR I
employees putkté work as Khallasi helpex
omoted as skilled, Highly skilled

in an arbitrary ané discriminatory

h they are junior to the applicant in

fe

licant is working as Auto Truck Driver

in scale Rs¢260-400(RS) with effect from 9¢4.80 thus

he is entitled for confirmation as skilled Auto

Truck Driver in terms of Northern Railway printed

serial nov 5586% Inspite of this there is a

ptovision of confirmation on completion of 3 years

service as per Railway Mechanical Codew

That in the

aforesaid circular it is laid down

thatthé employees, working against the clear

— . :
WEZQ/){ g %[Ql - contdisie 9




l
} |
vacancy and fulfil the condltlons for conflrmatlon '

|

| should have %een confirmed in terms of Railway

' Board's 1ett$r No. E(NG)1/68 CN 5/2 dated 3.8.1968.

4718

|
|

, ’ _ |
That the applicant is not required to appear in the

|

trade test %s akilled Auto Truck Driver in terms of

| ] |

the instructions contained in Railway Board's letteim
I

dated 12%41i983 that one timef exemption was allowe:

|
I

~ to operate the re-structufing of the cadee.

4,19

|

That the Rﬁilway Board have further revised the

perCentage}of distribution of skilled posts into

|
Highly skilled grade I, II and skilled at the rati—

of 30:35:35 vide letter No. E(PRA}1-82/8C/1 dated

10%1.1985‘§nd allowed exemption for passing the
: | .
Trade test}in regard to the promotion as Highly

|

skilled gﬂade I and II. A photostate copy of the

sdd lette# isenclosed and is marked as Annexure N

l
4, |
!
|
”. |
That the ?enefit of the distribution of skilled

posts as.%entioned in para 4.19 above, have been
] |
given froF 1.1%1984 and the employees due to be

promoted)as Highly skilled grade I & II have not

|
been given benefit from 1.191984 bug the respond

|
|

acted 1n an arbltrary and discri

A E 2t

mlnatory Manne
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’ . " -
and pick and cpoose policy waS'%dopted%

4421 That the respéndent now 2 had issued the staff
orders for prgmotion on the basis of revised
percentages! Thesenibrity.lists of Highly Skilled

- grade I & II[;elating to the categories of Fitter,
‘Mason and Store Issuers have been issued wherein
certain junior employees have beéh designated as

Highly Skilled grade II Fitter. The seniority

lists are enclosed and are marked as Annexures Nosw

/‘

%22 That in terms of Railway Board's instructions

5 and 6%

dated 10¥7485 the respondent no. 2 has issued the

other lists of category of grade I and II in respe-

|

of staff Working as Motor Driver, Mobile Crane

Driver,;Fer Lifter Driver, Motor Mechanic,

Auto Electrician, Diesel Mechanic, Auto TruckDrive

and Compressor Driver but not a singleAutolrt
e e _ AutoTru
./_Drlver#ms Nelther been promoted as Highly Skille

|
Qrade IT %QP : v |
o / T Qrade gz,
| pll?ant /have o the JUDJO
: De 28
/ on py " {8

- o
Y
W 0

f ;

118
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41423

grade II}horigrade I whereas thejf juniors to the
applicant haﬁe been promoted as Highly Skilled
grade II and grade I's Photocopies are enclosed and

are marked as$ Annexures Noss 7 and 8¢

3
/

That the sén#tioned_strength of Auto Truck Drivers
is i9 thus aé per instructions of the Railway Board
these 19 skialed posts shouldbe distributed as under
if the categéry of Auto Truck Drivers is not.

combined with any of the trade (categoryf

g) ﬁighly Skilled grade I = B
b) Highly skilled grade II = 7
c) ékilled | = 6

] Total 19

+ e ’

4524 That the respondent NoW2 has been acting in an

arbitrary and discriminatory manner. Thus any of

!

the Auto Tr?ck Drivers has not been promoted in
higher grade though the applicant is working as

skilled Autd Truck Driver from April, 1980 whereas

I

Lo
the juniors tothe applicant in other trade have

been promotéd as Highly Skilled gradé I & IT on

account of the accountal of these 19posts along

with other tradesf
N

—

L 2l
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4.25

4326

4,27

-12-

That the respondent No+ 2 has manifestly, illegally.

an arbitraryéanddiscriminatory manner,tthe category
of Auto Trucﬁ Driver combined with other trades to
| | - :

calculate th% number of posts in higher grade and

]
illegally pr&moted the juniors in higher grade

irrespective of consideration of seniority by virtue

of appointment and promotion as semi-skilled and

" skilled.

That the aggﬁieved.ﬁutb Truck Driver has submitted

a representaﬁion_oh 23412,1988 to the General
Manager, Headquarters office, Baroda House,
e ‘ ;

New Delhi thﬁough respondent no. 2 but nothing has

been heard S% fars A photostat copy of the said

representati&n'is enclosed and is marked as

“Annexure No. 94

That the applicant has also submitted a peminder

on 2749489 to the Generai Manager, Northern Railway,.

Baroda Houseﬁ New Delhi. The representationff has

notbeen dispo@ed off. All the representations
were submittéd in Millright Shop for onward

transmissiongfor disposal% Copies of all the

representatiénsé-are enclosed and are marked as
I

I

Annexures nos@% 9 and 10.

,/cv?ﬂ é%/(ri Contdoools
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That the respondent Now 2 has issued a gp separate

seniority list of Auto Truck Drivers wherein the

applicant is the seniormost even then he has not
been considered for promotion as Highly Skilled
grade II and I whereas the employees working as
Auto Truck Driver should have béen promoted as

per detail given in para 4423+ A photostat copy

of the seniority list is enclosed and is marked

as Annexure |Now 11,

That the Assistant Personnel Officer, Loco Shop,
Northern Railway, Charbagh, Lucknow has issued a

seniority list of category - skilled grade Motor

Driver, Mobile Crane Driver, Fork Lifter Driver,

Motor Mechanic, Auto Electrician, Diesel Mechanic
and Air Compressoris In the said list the'Auté

Truck Drivers ha&e not‘ﬁeen included. A photostat
copy of the §aid seniorify list is enclosed and is

marked as Annexure Nos 12

That the applicant is at the verge of retirements
He will be in loss of pension, Death-cum-retirement

gratuity and|leave encashment if he will not be

promoted as Highly Silled grade II and thereafter

=

a—:%féf; é?mzzﬁﬁj' contdes14
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A% 4421 Thet the Railway Boards are in opinion that
every employee should be promoted in higher
grade to get the advantage of higher mohetary

benefits at the time of retirement during the

\>ﬂ%ﬁ‘ . 5% Grounds for relief and legal provisions:
(A} Because the applicant is senior by virtue of
~ appointment in class IV in M.T.De Millright shop,

Locomotivés;'Northern Railway, Charbagh, Lucknows

(B) Because the applicant was trade tested forthe post
1; o of Auto Truck Driver sfale k.210-290(RS} and
subsequently promoted as Auto Truck Driver with

T effect from 944419804

(c) Because the Railway Boards have issued jnstructions
for one time exemption vide letterdated 13311¥l982 in
connection with the pr?mot%on in Higher grade on
account of re-cléssificatién of semi~-skilled and

~unskilled postsh'

(D) Because the employees who were working in semi-
skilled trades designated as skilled from 1.8.78 or
thereafter i%eld from the date of actual promotion

in the category of semi-skilled on account of

4 %7%/(/ contds 415
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re-classification of semi-skilled and uns

| A(éﬂl/
-15-
| killed postse

(E) Because theapplicant was ptomoted as semi-skilled

(F)

(G)

(1)

: O

Auto Truck Driver with effect from 944.80 but the
semi-skilled éosts reclassified as skilled with
effect from 1+.8.78. Thus the applicant designated

as skilled Auto Truck Driver and fixed in grade
\ :

s ¢ 260=400 (RS) with effect from 9+4+E0.

il
|

Because the avenue of promotion of Auto Truck Driver

was in the cat%gories (trades) of Fitter, Mason,
|

Motor Car Driver, Turner, Fork Lifter Driver, Cole

Crane Driver, Motor Mechanic etcs: but the applicant

has not been considered for promotion in any of the

trades but thefrespéndent“no; 2 illegally did not

K
consider to promote the Auto Truck Drivers in
| N .

-
higher grades: !
!
'i

Because the juﬁiors to the applicant were promoted

: |
as Fitter but theapplicant was not considered for

promotion as Fi&ter or in any of the trades as per

|
P,
avenue of promotiony
i
i

Because the Raiiway Boards have issued directions
\ v .
to combined cognate trades for further avenue of

promotion as Highly skilled grade I & IIs
| k |

é"é?'Z{%kzi__ contdeesl6
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(1)

(3)

(K)

(L)

Y
=16~ i}’;%i amﬁv,
Because the reSpohdent ﬂo. 2 had issued the
ﬁombiﬁed seniority list of Motor Driver, Motor
Mechanics, Aﬁto'Electriciah, Diesei Mechanics,
Air Compreséor Drivers and Auto Tiuck EmiQers but
thé promotions in Highly skilled graéeil & II have

not been made according to the said seniority list&

éecause the‘Raiiway Boards had issued direction for
Qp-grading on the stiength of semi-;killed po#ts
xsxxi'reclassified as skilled from 1.14¥1984 but the
applicant has not been considered for ptomotion as

Highly skilled grade II & I&

Because the strength of Auto Truck Drivers is 194

Thus on the basis of sanctioned strength in a single

- trade, these posts can be distributed as Highly

skilled grade I, II and skilled as per detail given
below and the promotion may be made accordinglyi
a) Highly skilled grade I = 6

b} Highly skilled grad II
c) Skilled

n i
o N

Because the applicant would have been promoted an

the basis of the distribution of posts as per

" detail given in 5(K) above, the applicant would

have been promoted as Highly skilled I and also to

S —
the post of Mistryes _S7s4 &2t ol

contdes 17



(a) ALl the»Auto_Truék Drivers had submitted af joint

(M) Because the strength of Auto Truck Drivers might

have been inciuded in other trade and the promotions

1

-have. also made in the other categoriesi:
|

. (N} Because the'regpondent Nols: 2. has committed a manifest

error and promoted the junior persons in higher

graded as Highiy skilled grade I & IIs«

(0)  Because the respondent nofl 2 has also committed a
. | - ) :

manifest errorito combine the strength of Auto
Truck Drivers with other trades’

|
' B

(P} Because the respondent now 2 is illegally promoting

the Jjunior perséns in higher grade on the basis of
1
combined seniority in an arbitrary manner and

illegally prepaﬁed the revised seniority list of
!

skilled Categdrﬁ from time to time only to give
: !
the promotions ﬂo the junior personsis )
: . [ : g

L

Details of the remedie% exhausted :

®

The applicantd déclares that he has availed of all

“the remedies available ' to him under the relevant service

rules: |

Al

i . 3
representation on 244251988 to the General Manager,

|
Northern Railway, Headquarters office,Baroda

4%@" sl

contdeies 18
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House, New Delhi throuah proper channel%

(b) The applicanf had submitted a reprssentation to

the Deputy quef,Meﬁhanical Engineér (Loco},
Northern Raiﬂway; Charbagh, Lucknow on 174341988 wi%

with subsequént‘remihder on 22.8;1988@
|
(¢} The applicanﬂ-has submitted a representation to
|

the General Manager, Headquarters office, Baroda

House, New Delhi thredgh prOper’channel on 237v12.88

!

All the a bove repregentations have not been disposed of £¢
o
|

Matters not previously filed or pending with any other
~ l

COURT 3
|
The applicantlfurther declares that he had not

previously filed any applicétion, writ petition or suit
! _

regarding the matteL in respe;t of which tgis application
has been made;'befo£e any court or any 6ther authority or
any other Bench of the Tribunal nor any such applicationf
writ petition or su#t is pending before any of them's

S
Reliefs sought: |

In view of thé facts mentioned in para 4 above the

|

applicant prays fori

the following reliefs:~

‘_,_—ﬁ
|

_<§:§Zéf contdesel9
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(a)

(b)

(c)

(d)

(e)

Interim order, if

-19

The applicant
Driver from 9
and arrear be
The applicant

and grade I,

basis of comb

The applicant

respondents b

applicant to

i
&

be confirmed as skilled Auto Truck

441980 ieel from the date of promotion

paids:

be promoted as Highly skilled grade II.

from the retrospective effect, on the

ined list of silied categories prepared

by the respondent no. 2.

by means of consequential reliefs, the
e further commanded to treat the

be entitled for promotion from the

date the juniors to the applicant have been promoted

as Highly ski

Any other apg

lled grade II & I§3'

ropriate order or directions to which

the applicant

entire facts:

is deemed to be entitled undér the

and circumstances of the case, may

also be allowedi

The cost of t

applicantis

he. application be also awarded to the

prayed for: .

The applicant

is also entitled for the following

interim order during the pendency and decision of the

instant applicatio

L1 &l

ni=

cont d‘o .20
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(a) . That for the fécts, circumstances, grounds and
the reliefs claimed in this.applicatién, the
reSpondents be directed to promote the applicént
as Highly skilled grade II & I on the basis of
senctioned strength of Auto Truck Drivers as per
percentage fixed fér distribution of skilled posts
at the ratio of 30 : 35: 35 as Highly skilled grade

I, grade II and skilleds

(b} That the direction be issued by wév of Mandamus
to disposé of the representations submitted by the

applicantis

The application is submitted through the counselfs

|
Particulars of Postal order filed in respect of the
application fee:

éa} Number of Indian Postal Order L) 33%?@
b) Date of issue of Postal order © b (o

c Name of issuing Post Office N 6LM%? _
édg Post office at which payablew Mk? 69“4*'ﬂbfﬂﬁaﬁuﬂm
fiﬁ?.\ Aiia&a&ad

List of enclosures :

A list of enclosures has been prepared and filed with
this application as Annexure I

VERIFICATION

Iy Parbhoo Dayal son of sri Sarjoo, aged about 54 years

- working as skilled Auto Truck Driver in the MeTeDe Millright

Shop, Locomotives Workshop, Norther Railway, Charbagh,Luéknow'

—

—éééfi 422¢&Zi_ contdis, .21




pste _ ) \0-Wuff

_ o1 :

B

resident of Bashiratganj), Lucknow do hereby verif?lthat

the contents of paras

knowledge and paras b

on legal advice and thaf

factshe

Place QWA@hNUWﬁ

N to Q are true to my péréonal
to -}9

. I have not suppressed any material

are believed to be true

N

' F jf R .
_GA3 ¢!
'SOGNATURE OF APPLICANT

v &@q

S
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- ANNEXURE Noi I

~ g B
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, ALIAHABAD
CIRCUIT BENCH AT LUCKNOW

Parbhoo Dayal coe ees Applicant

Versus

Union of India and others voe cae Respondents

LIST OF ENCLOSURES

>r~;; leé Staff order No's' 161 dated 2142.1983
| 2% Combined list of skilled categories- Motor Driver,
Motor Mechanic, Electrician, Diesel Mechanics, Air
-Compressor Driver, Auto Truck Driver.
3% 'Northern“Rallway Printed Serial No. 8768.

4% :Senlorlty list of Fitter, Mason, Store Issuer Grade II.

v . Fltter,
5. Seniority list of Kxmmr, Mason, Store Issurer Grade I
g 6+ List of categopy of Grade II-Motor Driver, Mobile Crane
Driver, Fork L fter Driver, Compressor Drlver Motor
Mechanic, Auto® Electrlclan Diesel Mechanic, Auto Truck
fﬁ(‘ ;X\ _ Drivere. :

7+ List of cetegory of Grade I - All the categories as
mentioned at SliWNos6e

"I . g, Representation to General Manager, Norther Railway,
Baorda House, New Delhiw

9% Reminder to the representation.
10« Seniority list of Auto Truck Drivers.
11. Seniority list of category skilled grade - Motor Driver,

Mobile Crane Driver, Fork Lifter Driver, Motor Mechanic,
Ayto Electrician, Diesel Methanic, Air Compressor Drivers

¥ | o | |
Dated 'to’w - ‘-f‘-/‘,n P /r,"{ 6///:7 |
oted 2l _p puit ot Ty

Place EVLW SIGNATURE OF APPLICANT
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The General Manager,
Headquarters,, Office,
Earoda House,
New_Delhi

(Through Proper Channel)

Reg: | PROMOTION AS_HIGHLY SKILLED GRADE_II&Ie

———— e - —— = -

" The applicant begs to submit as under .!'

That the applicant was appointed as Khallasi

. Scale Rse 70-85/196-232 in Locomotives WOrkshop

Northern Railway, Charbagh, Lucknou, alongwith

\
B “1’: i

others-‘

| A
That the applicant was trade tested for the post. .
of Auto Truck' Driver Scale k9210-290- The
applicant was found suitable and promoted ‘as

Auto Truck Driver scale 210-290 wWeee{e9¢408C.

‘As per reclassification of semi-skilled and.
skilled posts; vide kailway Eoard Letter No.
E(P&A)I—BZ/JG/I dated 13.11.82, the post of

Auto Truck Driver classified as skilled scale

Rse 26C~4CO from 1.3.78. The applicant was given
scale Rse26C~4C0O weeesfe 9o4.8Ce '

That the applicént was also fixed in scale:

Rse 21G=290 as per reclassification from lo8¢78.
The other Khallasi who were not classified as
Khallasi Helper from 1¢8¢78 are being promoted '
as Highly Skilled Grade 1 & II, some of the
instances are given below :-

T

e

14

Name : Te NOo _Promotions__
khallasi sSkilled~ Higth
1 Skilled
_______ G e e e e e e e e e - . .i_crage_11

a)Spi Abdul Mahboob 'MT=402 409080 23.2084 272688

b)§ri Kalpnath 'MT=132 2609480 16¢4¢84 27.1.88
c)Sri Magshood Ahmad MT-196 1e10e8C 16e4084 27¢1e88

Sir,
1le
2v
. ’ 3 ’
et N
. >\;
_e(”

The office ordder for promotion for Skilled to
Highly Skilled Grade I & II are being sdisued on
the basis of combined seniority. I feel that

. the combined seniority list is not being

consulted and pick and choose policy have been
. 0002/-

Sy A e

. .- -

LAY 29 ot
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skilled Grade I & II

o 7 - . i
et T et . . » ) H 2 HI

adopted for the promotion of High:

) 4. That the applicant is senjor by virtue of promotion
" \ as Khallasi Helper'andeskilled Auto Truck Driver but
.his case has not been considered for promotion as

" Highly Skilled Grade I & II. v

\:

Se That the sanctioned strength of Auto Truck Driver is
19 and on the basis of revised percentage of upgxading

Y ' from 1l¢141984, the Auto Truck Drivers are entitled
\i; for the allotment of the hicher grade posts as per

detail gjiven below :-' i |
a) Highly Skilled Grade I 6 co
b) Highly Skilled Grade II 7

o c) skilled | 6

6. That the applicant joint]y had preferred a representa—
tion on 24201988 and separately on 17.3.88 and
22+841988 but nothing has been heard..

7. That the applicant has not been called to appear in
\ ‘ the Trade Test for the post of Highly Skilled Grade Il
>>v5{ & Is As per orders of the Railway Board one time
T exemption was granted' ad”the time of restructuring
of the cadre from 1.8.78 and again from le1e1984e

In view of the facts and circumstances stated
above, it, is requested that the following reliefs may
kindly be awarded from lele1984 :-

~a) The promotion of Auto Truck Driver may kindly be made
as Highly Skilled Grade II & I on the basis of combined

senjority. |
OR | ’
§ i b) The posts of Auto Truck Drivers may kindly be
R : distributed on the basis of revised percentage

f | - applicable for Highly Skilled Grade-I and II and
' the incumbents working as Auto Truck Drivers be
—r proméded from lel.1984
> ’
/ : , 1 .
‘ Thanking you, ‘ mi'
f Yours faithfully

- A c//(f%/p//”ff'/ﬁ
v v ; (Parbhoo Dayal’ - G

T+ No« MTS=~430 :
Locoshop, Charbagh, Lucknows

Dated: 2§p12o1988- :

=



To

© The Genemal Manager,

*.)L,

Northern Railway,
Headquarter Gifice,
Baroda House,

New Delhi

(Through_Proper Channel)

sir,

Regs PROMOTION AS HIGHLY SKILLED GRADE I & II

with due respect and humﬁlé submission I beg to -

vsubmit few lines for your ~erusa1. kind consideration

and sympathetic € S i

l.

2e

3.

M

That the applicant had submitted an application
on 24.2.1938 through Débuty Chief Mechanical

Engineer, Northern: Railway, Charbagh. Lucknow,
but it cannot be said whether ‘the same was 5‘,
forwarded for favourable consideration and |
disppsal at your end. After sometime the’ ?

applicant submitted a reprssentatiou??? 3. 1988
l

-, with a subsequent reminder dated 22+8. 1588 Qo

the Dy ‘CME" (LOGD ./, Charbagh, Lucknow, but nqthing
has been deme. The applicant has ‘again submitted
a representation og 28.12.1983 but nothing has

been heard. ‘

That the juniors are frequently been promoted
as Highly Skilled Grade II and I on the baéis of
combined seniority but the category of Auto Truck"

Driver is always ignored.: 1t appears “that ‘the R
.pick and choose policy is being adopted for
‘promotion as Highly Skilled Grade II & I.

-

@hat the copies of all the representations are
enclosed for perusal and kind consideration.

Therefore, I request your kind honour to issue "

dirquioné to accord,the géllowing reliefs i~ °

va > a)

[;
The seniority list of Millwrightshdp be
published 1mmediate1y- _ e e2/=



b)

3.2 H

The Auto Truck Driver may kindly be prbmoﬁed
as Highly Skilled Grade II & I wee.fe 1+1.84
on the basls of combined . seniority as per =
regersed percentageo

OR

The category,of Auto Truck Driver may kindly be
separated froh other categories and the posts of
Auto Truck Drivers may kindly be distributed ‘
according to revised percentage. The incumbents - .
working as’ ‘Auto Truck Drivers may kindly be
promoted with effect from 1¢1.1984.

4

Yours falthfullyQé

gzgw(w /‘{7‘%7
(Prabhoo Dayal) —
T-No-k«‘T-43O '

e Millwright Shop (Loco)
Charbagh, Lucknow. ;”s-

Dated: 23.491,‘ 1969
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IN THn CENTRAL ADM VISTRAT IVE TRIBUNAL,

‘hCLRCUIT,BENC§, LUCK:OW.

Civil Misc. Petition No.scgg of 90 CL, )9@ B

Cy

Registration (0.A.) Ne. 303 of 1989

& > i b " ,l |Q/
) Pralipoca Dayal Applican%.
oA
v versus
k3 N
Union of India & others ' Respondents :
. , ‘ .
Plxed torZZ(”lO"CIU v
. . - ( £ 2—5 ~\~ Fe
{ ': AP:LICATION FOR COEDONATION OF DELAY TN ¢
e - FILING COUNTER REELY.
- That delay in filiﬁag, counter reoly is not
;;5 .‘1ntentlondor deliberate but due to administr -ative

. A *
%. ' and bonaflde i:easons_whlcn deserves to be condoned.,

PRAVER ‘ N

"
P St mrbrem 360

Wherefore, it is most reswectfully prayed

i LR that in the interest of justice, delay in filing
counter reply'méy kindly be condoned and counter
reply may be takzn on record. v
l’?ﬁ&» : | ‘ R . r
i P) ' | Lucknow _ m W
AN Q Dated.2t - \e~ Yo | (ANIL SRIVASTAVA)

\ . ADVOCATE
S -
g\ ’

COQNSEL FOR RESPONDENTS.

L - - |
: o | o

3T 9¥T 2 re arfameag
, Bele ¥ gw no i ) |

LN o , |
LRy Wy T |
N.R JLoco/C.B./Lke. '

5 ! |
| .
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! THE CENTRAL ADMINISTRATIVE TRIBUNAL

CIRCUIT BENCH, LUCKNOW

Civil Misc. Petition No, of 1990

in Re

Registration (0.A.) No. 303 0£/1989

Prabhoo Daval:

i

versus

i

Union of India & others ' . Respbndents,

PRELIMINARY_ OBJLCTIONS

That the counsel for the respondents

begs to state as under:

1,  That the app;icant'is claiming his promotion
with effect from 9;4.80; therefore, the
cause of action acrued to the applicant with
effect from 9.4.80, while the Dresent
application has been filed in the year 1989
without expleining any causé of delay. Even
6thexWise also the applicant has challenged
the or&sr‘NC.»128 dated 8.2.88 while the

cresent application has been filed on or

qﬁqgﬂér sz after 31.10p1989 that is kkr after more than
87T siygray

contdeeee.?

£




5

1¥2 vyears oé the alleged impugned order.

That in view'of the aforesaid facts the

following preliminary objections may be

decided before taking up the case on merits,

! -
Whether this application is maintainable

i
without conﬂoninq the delay which has not

been explilnad in the present Original

T vadbs

(ANIL SRIVASTAVA)

Appllcatlon-2

Lucknow o . ADUOCATE

L TFT wfagagy
@(-?«" R. g"?{ ;"’37?”

B e q,,?:%

1

I Y o '
T
I\'.t\.;/Loco/C.B./Lko.

Hated 3lﬁf10’?0i

| COUNSEL FOR RESPONDENTS.



o7 06 CEEURAL ADMINISTRATIVE TRIBUNAL

CIRCUIT BENCH

Registration C.2. o, 303/89

Y
¢ Y

] Parbhoo Dayal ... Applicant.

vaarsus

\ Union of India & otners .. .Respondents,

COUNTUR REPLY ON BEHALP OF ALL THE RE3FPONDENTS.

I, LﬁnuanL,kbu~‘w/ working as éZ/GMii[uyDQh
V in the office of Chief Works Manager, Northern
Railway Locomotive Works, Charbagh, Luckaow do

nersby solemnly affimm and state as under;

e , 1 That the official above named is working

QQ«U‘ -
| . &5, as %CME (0\))/&& in the office of[i«!‘ rks
tﬁ/ lManager, Morthern Railway Locomotive Works,
| Charbagh, Lucknow, as such he is fully
: conversant with th- facts and circumstances
of the aprlicant's case and nas been authori-
sed to file tnis counter redly on their
behalf.
”/"/,6&0 2 That thc aontents of para 1 of the Original
Y 2 \ o
ST =T aifys afaggy Application do not call for any reply.

®odo 4 37 wryaray
VTN 3wy

Ny mME (w; '

N acolC B Lk, i

contde...2




?‘.v'”‘.}“‘r‘ a?:j;

‘;y A F_’(Vv’
Nr °co/T B /Lko.

""hat the contents of parag 2 of the Original
Ap.lication are denied. The cause of action
Zx@sr acrued to the applicant on 9.4.80 while
this application has been preferred by the
apnlicaht im 'the ycar 1989 without explaining
the cause of delay, h ence this Hon'ble
Tribunal has no jurisdiction to enteftain
this Application.
That the contents of para 3 of the Origin:l
Application are denied., The cause of action
having been acruéd in thé vear 1980 and
relief beinc élaimed with effect from 9,4.80
t e present application cannot be filed in
the year 1989: Othezrwise also as per the
applicant's aé;ertion and‘the order under
challenge is datedk8.2.1988 while he preferred
his representation on 23,12.88 and the second
represen tlon in the month of Qeotember
1989 that is &fter onz yéar six month from
tae alleged impugned order datrd 8,2.88,
Thus, by this score also this application
is not malutalnaole being barred by time,.
ThatLyhe contents of para 4 of the Original

Application are as belows

That the contents of para 4.1 of the original

Application are admitted,

contdesas3
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That in repoly to the contents of para

4.2 of the Original Ag@licab}on only this
much is admitted that the applicant was
trade tested for the post of Semi skilled
Auto Druck Driver aloncwith other candidates
and after Having qualiiiéd in the same, the
applicant was prémotnd as Auto Truck Driver
in the saalé of ks 210~290 with effect from

9.4.80,

That in reply to thce contents of vara 4.3 & 4.4
of the Original Application so far it is the
matter of cecord it is admitted but the rest

Gewdedds ofThe -

of theL?aras aredenied.

That the contents of paras 4.5 of the

Original Application are denied. Fhe nane

Fh

of the applicant, namely Parbhoo Dayal along-

with other can didates inclu€ing his juniors

were dul. sent for trace t:sting for the

post of Skilled Fitter for their further
advancement, but the adslicant

apprear in the said trade test, with

that oth:.r candidates inéluding his juniors

who were gualified in the said trade test

were promoted as Skilled Fitter and the

applicant failed to s

@

ize this opportunity

on his own accorda.

contdecened
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Original A

Tt in reply ©

4.6

snd 4.7

so far it is

admitted but

“he contents of mara
of the Original Application,
a matter of recorgd, it is

the rest of the contents of the

pards are denied,

That in reply to the contents of paras 4.8

- of the Original Application, it is stated

that the applicant was prompted as semi-skilled

j \

Luto Truck Driver with effect from 9.4,80

in the scalle of B 210~290. Later on as per

Railway Board's instructions, the post of

Semi Skilled Artisan was re-classified as

the apnlica

fs 260-400 w!

That the co

alleged, The

the staff sl

denied that

ade Bs 260-400 (R.S.). Accordingly,

nt was placed in the grade of

ith efrect f rom 9.4.80.

ntents of para - 4.9 of the

plicetion are not admitted as

U
o

pplicant was much junior to

nown alr:ady promoted. It is .
any juniors to the appliceant were !

ordered to

dated 21.2.

Auto Truck Driver was reclassified as skilied

with eflfect

worked as Auto Truck Driver on the date of
iscue of the

were duly considzred for the purposes of

revision of

he promoted vide 5.0. No. 16l

S ; . . .
3. Tince the post of Semi skilled

from 1.8.78 the staff who had

~said steff order, their names
thelr nay from grade B 210-290

contd~--5
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nas also

Original Appnlication are admitted,

pay was also revisad

{

to grade B 260-400.

That the contents of para 4,10 of *he

Original Application are denied, The applicant

not quot.d any specific example that

which of the juniors have becn promoted by

only the presumption of
. been
the applicant <thet his juniors have/promoted

ignoring him. It is

over him. “incec the

anplicant himself refus:d
e

to apnear in

the tr such he has

de test, as
no claim for promotion and seniority over

staff who have alrcady been oromoted by

virtue of tneir being found qualified in the

tfade test.

That the contents of para 4.11 of the

furth.r stated that in terms of P.5. Yo, 8488

the higher percentage at the ratio of

wés contemplated in cognate trades of Auto
Truck Drivers which means that 20% of the
poscs of Grade I and 25%‘of tne Posts of
grade\II“érked out on the total sanctioned

strength of Auto Truck vriver were considered

in th

0]

C

]

yeegory of Fitter rMotor Briver etc.
That the coatents of .ara 4.1% 0f the

~

corrtd. o 06
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e
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S

Original ApplicZiion are categorically
denied. As already explained in the »nera

hereinbefore that the percentage of high
: |

axr

grade woere implemented in the congnatei\but

hence promotion against grace I and

rade 11

jte]

creatad due to revicfw

distribution wer-e
i ,

filled in by, promotion from congnate trade

i.e. Fitter Motor Driver etc. The post of

artisan was below the skilled fifter Drivor.
x

The guestion of promotion of the applicant

to the grade I and gradz II etc. dozs not

arise as he was not within the field of

eligibility for the said grades, First, the
i ) ) X
asplicant has to qualify as skilled fitter

B S L . .
and taen to grade-II and then grade I.

A

That in replyi to contents of

para 4,13 of

tic Original Application, it is stated

that it was décided by the competent
atthority to fe~channalise the avenue of
prOmoﬁion for}fﬁrther advancement. Accordingly
the Mator Dri#ers,lMotor Mechaniés, Auto
Electricians,iDiesel Mechanics and Motor
Compressor‘urﬂvers’we:e combined but Auto
Truck Drivers remained separate group and

t
was feeding caﬁegory for the post of Motor

Driver etce.

. . |
That the contents of paras 4.14 and 4.15




£ the Original Application are not admitted

alleged. The Auto Truck Drivers are not
be considered for th: pobt of grade I and

grade II  and till they are piomoted in
the séaleL_ognetent gowErdsx trades, as such
the promotion of Auto Truck Drivers to the

| , 'post of Grade II and Grade I does not arise.

=% junior to the applicant have been

No rRanx
(¢ X5

é promoted nog[a'bitrary or

been adopted in the case of

G iscriminatory

| attitude has

the applicant as alleged,

~ —————

> _
That in reply to the contents of paras 4,16

i
' ~and 4.17 of the Original Application, so far
] L R
it is matter of record it is admitted. The
rest of the contents of para are adenied,

18, That the contents of para 4,18 of the

Original Applicetion are deniedy The applicant

was promoted to the skillad grade without
\ Aem

' o ~trade testing because the post of/skilled

Auto Truck Driver was reclassified in the

skilled grade,

J 19.~ That in reply to the contents of nara 4,19

| .
of the Original Avplication only this much

t / .
; %v/”;iap is admitted that the Réilway Board further
Aﬂ\ \ .

39 W' uitgs yfaaeqar revised the percentage of distribution of

‘Gc?:‘ 3 T A DIt
i CRREL N e F
Ly C A (W)
N.R jLoco/C B./Lko.

skilled posts into highly skilled grade I and

contd,.,.8
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21,

22,

(W)
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with

there was no exemption f rom

35, However,

trade test as alleged,

That the contents of nara 4,20 of the

Original Appiication are catcgorically
denied. The staff were p:omoted with effect
from 1.1.84;after passing the reguicite
trede tost and no pick and choose policy was
adopted as ulieged. This allegotion has
been made Onij to gain the sympathy of this

otnerwise, no arbitrariness

Hon'ble Tribunal,

or discrimination has been made.

“hat the é&nt;nts of nara 4f21 are denieds
The ao,lﬂc :nt has not given any specific
instance to verify. the same. Only vague zmd
assertions;have_been made in this para.The
.applicant is not entitled for such promotion
as he is still working as Auto Truck Driver

asg reclas 51f10d in SleLC d trade.

That in réply tc the contents.of nara 4,22
of tne Original Applicetion, so far it is
the mattef Oi record it is admitted. The

are denied.

rest oi the conten#s of the sara

"As alrse d} explained in the preccding saras,
thoe seniority of different allotted trades,
that is Mo tor Drivers, ﬁotor liechanics, &Auto
Electricians, Diescl Mechanic and Air

Compressor Lrivers have bsen grouped in one

Contdo PP 9



seniority group exclgding the Auto Truck
Sriver, which is reclassified as skilled
; trade having o0ld channel of promotion, as
such it cannot be placed together with the
cognate tBades. No junior to .the applicant
’i“ ’ has been promoted as alleged and the applicant
has also not given the name of any junior

SO promotede

! 23, That in reply»totﬁe cogﬁents of parag 4.23
Yoo of the'drigingl Application, it is stated
\, /) j tﬁat théy.are,not admitted as alleged. As
already expléinéd in the preceding paras
the higner péggentage of grade T and gfade
: Iz weré allowed in the cdgnate trades in A 1
a terms of P.S.N. 8488, as such the question

- of allotment of grade I andlgraie II posts

in the category of Auto Truck Driver does

N L not arise.

24, Thaet the contents of wnara 4.24 are denied.

2}; ! " Mo arbitrariness or discrimination has been
\ .

~done as allegedv&s explained in the preceding
paras the Auto Truck Drivers are not eligible
to be promoted in nhighly skilled grade II and

&
%VZTT;GW isoe 9rade I posts.The applicant has also not

¢ D

R TN

ST

f! Tt shamear given any specific instance wisk which a;;-%d

Gf% PR A s T

T, g
By » MR, (W) _

NF/“KWpB”Jah . ted as alleged.

the juniors of the apbl_cant have leen promo-

conbd,. ... 10
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as per

; 27

28,
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That the contents of

29.  That the contwnts of para 4,

'garq 4,25 are categorically

Actions
denied. GirEzxizng have been taken strictly
Railway Board's instructions issued in

8488,

ey

terms of ¥.5. 1O,

That the contents of paras 4.26 and 4.27

da'not call for any reply,The representations

@)

. wer: highly belated,

. in reply to _
That/the contents of naran 4.28 of th
s a

it is statad that as

A3

fo]
D

Original Applic-tion,
Railway Board's instructions in terms of 2.S.
Mo, 8488 the apprlicant was not eligible for

| unllers

promo on to a”ade II and grade I oady he is

N

ied in scaleLgognate trade, as such the

=

o gualif
cBntention of the apnlicant is baseless.

That the conten+ of para 4.29 of the Original

and it is further

(@2}

tte

’-J

Applicition ar: admi

that the seniority list of all those

[

stete

. categories i.e. of lMotor Drivers etc. and

Fruede

uthpriv@rs were ls“hed separately. The reasons

for the sare have already teen explained in

tae preceding paras,

4,30 are denied., The
applicent is due for his retirement on 31.10.92

The applicant lost his alleg & promotion at the

che applicant would have

hex]

-

time ol trade test, IF

appearcd  in the trade test and qualified , he

might heave becn promoted,as skilled crade IX

contdes. 11




31.

34,

as well as ¢

~11=

de I in cogna:e trace, The

rac

ad

apnlicant himself refuz:d to apoeer in the

tr de t=st for tie reasons bsst known to

hime

That the contents of para 4,31 do not call

Sor any replye.

'

-~

*hat the grounds mentioned in para 5 of the
Original Appliceation are vague, false,
illegal , baseless, irrelevant and not

apnlicable to the instant case.

That the contents of para 6 amd 7 do not

call for replve.

That in reply to the contents of »nara 8 of
the Original Annslication, it is stated

that the applicant is not entitled for

relief as claimed, rather this application

itself is liable to be dismiss=d with costs
in favour of tle answering mf£x respondcnts,
and against the applicant being devoid of

merits,

That the cont-nts of paras 10 to 12
of the Qriginal Application do not ¢ all

for any reply.

W",_"
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I, ﬁémﬁa~¢j b working as

‘$7 C»4F-[“2/54 ; in the office £ the Chief

Warks Manager, Northern Raillway, Locomotive Works,
Charbagh, Lucknow do hereby verify that the
contents of para’l of tihe counter reply is true to

my personal knowledge and those of paras 2 to 34

of this counter reply are believed to be true
on the basis of r-cords and legal advice.
/7’1—
e
L3t nRy oifrs [yl
1Y oy A ) ?f;%‘ .%' "__:‘ T 'fg[q"ﬁg"“
Jatess
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Before the Central Administrativel Tribunal, lahaba&.
Circuit Bench at Luckniw. \

b4

Re-application in Registratio No.303 of 1989 (L).

‘ : e
Parbhoo Dayal. j - Applicant
' ‘ Vqrsus x
i .
Union of India and others. ---~=---~Respondents

- F.F 39 W/

Rejoinder: to the counter reply of Sri
Hemant Kumar, Deputy Chief Mechanical
Englneer,‘Locomotlves Workshop, Northern
Railway, Charbagh, Lucknow, on behalf

of all the opposite parties.

I, Parbhoo Dayal, aged about 56 years, son
of Late Sarjoo,;resident of H.No.211,Bashiratganj,
Naka Hindola, ﬁucknow, working as Auto Truck Driver
in M.T.D. Millright'Shop; Locomotives Workshop,
Northern Railwéy, Charbagh, Lucknow, the deponent
do hereby soiemnly affirm and state on oath as under.
I, the sbove némed petitioner seek the leave of your
honour to admit this re-application filed in reply
to written staﬁement inter alia ort the following
grounds. The aéplicant was promoted as Auto Truck
Driver on pay & 2261- p.m. in scale E.210-290 on

9.4.1980 prlor to ‘receipt of the order of

: re-cla531flcatlon of Artizan Staff The respondents

1‘://{‘»\"/"‘ W

have not furniShed the counte;('n the basis of
re-classificatioh of Artizan Staff as the orders

for re- cla531f1catlon of Artlzan Staff were issued

j el




o

by the Railway Board in Ndvember 1982 with giving
the beneflt from 1.8.1978 and for further 1ncrease
of percentage in hlgher grade posts i.e. Highly

. 2' ‘ - Skilled Grade I and II and skllled staff on

'S\; i 19.7. 1985g§]the ratio of 35 :35:35 (Annexure-4 of

. " original appllcat¢on) w1th giving the benefit

| from 1.1. 1984.éThis revised percentage of
upgradlng was also allowed to the seml-skllled

-categories re-cla531f1ed as skilled.

);/ | S 1. That in reply to para 1 of the counter,

| the contents of%said para are admitted to éome
o - extent. Thé'immédiate Controlling Officer of the
| Northern Railway Locomotives Workshops, Charbagh,
Lucknow is the Deputy Chief Mechéniéal Engineer
and not the Chiéf forks Manager. The name of the
Officer, who hagisigned the counter reply, has

T not been given.

2. That the contents of para 2 of the counter,

it is submitted that the contents of para I of the

original appllcatlon are reiterated.

3. That in'reﬁly to para 3 of the counter, it is
submitted that the respondents have not submitted

the correct p051t10n of the case as the Railway

Boards have issued directions of the re-classification
of un-skilled and%semi-skilled"staff vide letter

No. (P & A)I-82/JC/1 dated 13.11.1982 g;fh giving the
beneflt w1th efféct from 1.8, 1978 The applicant was

—’“@%W/ i
, L. L | o




promoted as Auto;Truck Driver in scale k.210-290

with effect from.9.4.1980 i.e. prior to receipt

* of the order of re-classification. In view of

the order of théKRailway Boards, the pay of the
applicant was fi#ed in scale %;260-400 and
dés;gnated as Mokér_Driver. (Annexure-2 of the
original application). Para 2(viii) of the
Railway-Boara'sfletter dated 12.11.1982 is very
clear that the initisl allotment of semivskilled
grade to the un-skilled staff and skilled grade to
semi-skilled stéff in terms of these orders will
be on the basis;of‘seniofity—cum—suitability
without the eligible staff being subjected to

aﬁy further trade test. The Semi-Skilled grade'
already'existiné, will be designated after |
re-classificatibn'in accordance with the work
performed. The?cause of action was accrued on
2?.1,88 and 27;2.88 when the juniors to the
appliéant were;promoted as Highly Skilled Grade~II.

The applicant had prefefred representations to the

" Deputy Chief Mechanical Engineer, Locomotives

Workshops, Ndrthern Railway, Charbagh, Lucknow,

jointly on 24.2.1988 and separately on 17.2.1988

and 22.8.1988 to rectify their mistake and error
and allow-prombtion from the date ‘the juniors to
the applicant Qere promoted. The matter has been
kept for consideration and disposal. The applicant
had preferred the representation to the General

Manager, Nortdern Railway, Head quarters’ 5ffice,

A g




-4~ ﬁ( %?/

Baroda House‘ New Delhi on 23.12.1988. The General
Manager, Northern Railway, Baroda House, New Delhi
nad kept the representatlon for consideration

and dlsposal. The original application has been

filed on 31;10.1989. Thus the same is within

limitation..

4. That in reply to para 4 of the counter,
it is submltted that the respondents have not
méntioned ﬁhe correct position of the case only
to pass by;the side track. The entire position

of the caée has been furnished in para 3 abovg.v

5. That the ‘contents of paras 5 and 6 of the

counter are hold good.

6. Thaf in reply‘io para 7 of the counter, it
is submiftéd that the contents of paras 4.3 and 4.4
of origiﬂal application are re~iteréted. Annexure-2
of the'ofiginél applicétion is the proof of the
channel of promotion of unskilled, semi-skilled

‘and skilled staff. | '

7. That in reply to para 8 of the counter, it

is submitted that the applicant was fixed in scale
Bs.260-400 in terms of para 2(viii) of the Railway

Board’siletter dated 13.11.1982 and designated as

- Motor Driver. Thus he was not required to be trade

' tested for the post of skilled fitter. The contents

of said“para of counter havenot been supported with

any document or the orders of superior authority.

i




It is only fabricafed StOTYm The applicant was
entitled to be trade tested for the post of Highly

Skilled Grade-IIl Motor Driver.

9. Conténis of para 10 of the counter hold good.

10. That in répiy to para 11 of the counter,

vit is submitted that the resgondents have not
submitted the cérrect facts. Thus the contents
of para 4.9 of the original application are

reiterated.

1l. That in reply to para 12 of the counter,

it is submifted}that the names of the juniors have
already beeh inéorporated in the representation
dated 23.12.1988 at Annexure No.9 of the original

applicatidn. The respondents have not consulted é%jQp

No.128 dated 18.2.1988 at Page No.22 of the original
application as ﬁhe,caQse pf-actioh_accrued when the
Juniors have been promoted as Highly Skilled Grade-Ii.
The Staff Order No.161 dated 21.2.1983 was issued in
terms of Railway Board's letter dated 13.11.1982

for re-classification of semi-skilled posts as skilled.

A photostat copy of Railway Board's letter dated
13.11.1982 is annexed herewith and is marked as

Annexure No.R-1.

12.  That in reply to para 12 of the counter,
it is submitted that S/Sri Abdul Mahboob, Kalp Nath

and Magsood Ahmad were promoted as Khallasi Helpergéu
N——
\

— 7 e
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scale B.210-290 with effect from 4.9.1980, 1.11.1980

'and 12.11.1980 reséectively but now promoted as

Highly Skilled Gra$e—II. Sri Radha Kishan T.No.MTS-209
was promotéd as Se%i—skilled NMotor Driver on
22.4,1985 and fixgb in scale m.260-400 from the

very same date initerms of para 2(viii) of Railway

I
Board s letter at Annexure R-I but now promoted as

Hlohly Skilled Grade—II.
" .
| v

: 13.j That in reply to para 13 of the counter,

it is submltted that the Auto Truck Drivers were

working in beml-gkllled grade and these Auto Truck
| . .
Drivers were upg&aded as skilled motor drivers in

| | :
terms of Railway Board's letter st Annexure R-I.

The contents of;para‘4.ll of the origihal application
| .
are reiterated. |
!
|
!

14. That in neply to para 4.14 of the counter,
1t is submltteJ that the contents of the said para

are not admltted to some extent. The same will be
dlscussed at tpe time of final nearlng. The list of
coghate trade jhas not been published.

x‘
15. That in;reply to para 4.15 of the counter,
it is submitt%d that it was not within the jurisdicti

of the respondent No.2 to re-channalise the avenue of

l

promotlon forrfurther advencement when the Auto Truck

Drivers were de51onated as Motor Driver scale Rs. 260-4
|

' ™
. The copy of qe—channallsgégés not been annexed to the

) -
counter.fhus’it establishes that respondent No.2 is

1

actlng 1llegally and in an arbltrary manner.

- Zﬂjféw/w

I
|
I
i

!




© Annexure No.IV.

16.  That the contents of para 4.16 of the
counter are not admitted as the respondent No.2
is acting in an arbitrary and discriminatory
manner. The repregentation dated 23.9.1989 has
been.-replied by the reépondent No.2 vidg letter
No.L/6-E Panel MTS Fitter dated 23.11.1990.

Photostat copy is'enclosed and is marked as

pnnexure R-II. The copy-of letter of the General
Manager, NorthernéRailway, Head quarters Office,
Baroda House New . Delhl as mentloned in letter
dated 23.11.1990 (Annexure R-II) has been demanded
vide application dated,8.l.l99l but the same is
still under con31deratlon for disposals A photostat

Jobd A~1~199;

copy of the appllcatloqjls annexed herewith and is

marked as Annexure RBR~III.

17. That in reply to-para4.l7 of the counter,
it is submitted that the paras 4.16 and 4.17 of

the original'appliéafion are reiterated.

18. That in repl? io para 4.18 of the bountei,

it is submitted that contents of sald para hold good

- to some extent. The post of Auto Truck Drivers were

re-classified as Skllled In terms of these orders
skilled grade to semi~skilled steff will be on the
basis of seniority-cum-suitsbility without the
eligible staff being subjected to any further trade
test. The Railway Bbard:§ cléz%fied to implement the
order dated 13.11.1982 vide letter dated 12.4.1983.

A photostat copy is enclosed and is marked as

A E



19. That the cbntents of para 4.19 of the counter

are hold good to the extent that the percentage

of Highly Skilled Grade-I, II and Skilled have
been revised frdm 20:25:55 to 30:35:35 on the
basis of totsl strength of skilled and the staff
re—élassified aé skilled vide Railway Board's
letter dated 13:11.1932 (Annexure R-I). The

remaining contents are not admitted.

20. That the contents of paras 4.20 of the counter
are not zdmitted on the ground that the respondent

No.2 has adopteé'the pick and choose policy and

acted in an arbitrary and discriminatory manner.

&‘Qid;/ﬂihat;iﬂfﬁgély~%e—pa¥ﬂ—4?2%“e¥¥4%ﬁ%4xnﬁltgg;Qq
it e submitted thot ihe names of the juniors
who have been promoted as Highly Skilled Grade—Ii
have already been mentioned in tbe‘representatlon
dated 23.9.1989 af Annegure No.2 of the original
application. The Auto Truck Drivers have been

designated as Motor Driver vide order at Annexure—I.

34 22+ Thatithegcontents of para 4.21 of the counter

.

are not admittéd.

’2?%;3;/ That thejcontents of para 4.22 of the counter
afé not admitted. The posts of Auto Truck Drivers were
upgraded to the posts of Motor Driver scale Fs.260-400
vide order No.$.0.161 dated 21.2.1983 in regard to
implementation:of the Railway Board's order for |

re-classification of semi-skilled staff. Thus the

A e




applicant is entitled to seek his-further avenue
of promotion as Highly Skilled Grade-II and CGrade-1

Motor Driver.

ﬁz;ﬁ&’ .That in reply to para 4.23.of the counter,
it is submitted that the contents of said para are
not adhitted as the respondent No.2 had furnished
a list of category'of skilled grade wherein the
Auto Truck Drivers were included even then the
4applicant was not considered for proﬁotion in
higher grade on the basis of seniority. Pare 4.23

of the original application is reiterated.

30{(2?; That the contents of para 4.24 of the counter
are not admitted. The names of the juniors have
: mﬂa ‘l(W
been mentioned .in the representation dated 23797¥%¥;
b
at. Annexure No.9. The respondents want to conceal

the facts thus they héve not furnished the correct

position.

98 26.  That in reply to para 4.25 of the counter,
b
it is submitted that the instructions for
re~classification of un-skilled and sémi-skilled
staff were issued by the Railway Board:E_on 13.11.1982
' to implement the same with effect from 1.8.1978. The
said orders were implemented in February,1983. A copy
“of the P.S.No.8488 has not been provided with the

counter hence it cannot be said that the respondent

No.2 has not acted arbitrarily and discriminatofﬁyaf

Zéi That in reply to pafa 4.26 of the counter,

C—



it is submitted that the contents of said para

1 -
are not admitted. The representatlon dated 23.7.1938
wr e

has been disp%sed off vide letter No.L/6-E Panel
MTS Fitter Grade II and Grade-I dated 23.11.19%0.

Photostat copy is enclosed and is marked as Annexure

R‘II. l’ .

3?28 That the contents of para 4.27 of the counter
are not admlttEd in face of the previous instructions

J‘)I . received from L

ailway Boards in regard to re-classifi-

N cation of unskhlled,and semi-skilled staff.

&8‘23 That the contents of para 4.28 of the counter

: are not admitted as the respondent No.2 is acting -
. ~ in an arbitrar# and discriminatory manner and -
changed the seniority list as aqﬁwhen required only

b
to give the benefit é%/junior employees.
- | ]

| %ﬁia@; That in ;eply to para 4.29 of the counter,
it is submltted that nelther the list of cognate
| trades was 1ssqed nor the applicant was called

to appear in the trade test of cognate trades. The

& 92 i 21400,
disposal of thﬂ representatlon dated 28197}%%9 is

self explanatory that the applicant was never called

|

| to appear in the trade test. The word coghate is
| ,

applicable in c%se of B.T.M.Staff.

3. ~ That in reply to para 4.30 of the counter,

; . e

it is submltted]tnat rax the facts have been narrated

in para 4. 31 of .original appllcatlon.

|
| — -
| —T7EE (o

|
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%19, That thel} contents of para 4.31 of the
v .

counter are n%t admitted.

1

| | | |
23 That in reply to para 4.32 of the counter,
|

it is submitteb that the contents of said para
|

hold good. \

|

73

i
‘bHex.  That in reply to para 4.33 of the counter,
v | o - ,

l
the contents of said para aré not admitted. The

. | '
applicant is entitled for the relief as claimed.
| .

The applicant be pa promoted as Highly Skilled-I,
I1 either in tﬂe category of Motor Driver or in

|
the Category of Auto Truck Driver.

| ,
l

oot et
| :

Deponent.

l
I

|

i
|

Verification.

- I, the de?onent above named do hereby verify
that the conteni.cs of paras | 1§ 2]
of this affj.davn}t are true to my own knowledge and
those of paras |2 > 46- RS

!
by me to be true on legal advice.

|

o

&igned and verified this 25 I dpy of J@"ﬁ
| e

are believed

1991 at Lucknow.

1
|

. 123 U

I identify the deponent who
has signed befor? me.

\ .
T guk
’ . l' Advocaf/ o
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- Copy of ai?aﬂ Donzd/ifew Dolti's le tey
D’lted 1 ‘.11Q

- Subte kooi* psifdication of Artizin st-ff in the liailw‘ys
rolief o peniesidlled end wreskilled c.tisan siaff,

7.6 cul-tinn of reeClagsificiidon of artisan

starf in tho Railwage hsd bodn under ocrsider:ii .o
"of tho hailuay Yorkers olussificstlon Yribunsl for

csuite scmy tine, A8 the Tridun:l, which inoluded
roprosentstives of the two recosmised libour Federati ns,

could noi ceme o an apreed conclusion, the mindet: of iailways
ap-inted 2 joint comidttee consisting of oifficialeo of the '
diniexry of Redivaye on the one hund and represontaiives from
the all India‘'s kailwaymen's Fedorztion end lHationnl Fadera don
of Indian Radlwaymen on the othery for the purpoce

of guszeating o measure of relis’ to unakiiled nnd

ponfeskillod cstegorios, Phe joint ceommittes's proposils to zo-
roclresify asome of the existing un skilled: and semieskilled
Jobe on tio Kaiiwave h.ve since been accepted by the

Governuner i, :

2e The Kinistzy f Railwayo lmve nocordingly Gecidod
L8 undﬂl Im

1) Trades persently designatod no scmiesiilled
38 indic.ted in the attached 1list I & I ahould be
re«claddified an ukilled 4u gimde Ha, 200e400,

(11) 60% of the existine unesk:lled artisan

strength in Production .zdte wnd worksio. i atldem rtments )
8ho.1d be allotted the semi-siilled grade { Re.210w290)

and designated as Khallaoni helper.

(314) 50% of the existing strength in wneskilled
artisan cnivegories in the opon liné establislment

( 81l dejartmenis ) and RDSO ( to 4he extant applic:bie)
-ghould be allotted the seni-skilled grade Ra, 21u-230
and é&éﬂun wed as xhaluai-"elvc*

(iv) Fization of pay in rospect of staff re-cliszified
es por (1), (i1) and (i14) above, should be done on
Pl‘OfOJ!\a b&Jl_ ,\ ¢53e78e

(v) bumpsun arrears will be payable for the
peziod from V144430 to 31.12,1981 in respeot of staff
ro-cl:ssified from semieskilled to ekilled at £3,20/w
Pere_®:bjoct to s eelling of its, 400/w and in the -
caao of staff promoted from/ neclilled to scmimakilled
grade the lumpsume payable will be © lse 10/ permonth,
subjoct to & ceiiing of ks, 200/w. The arrenr amount
is paykble for the actual mo:iths during which an
enmployee was on duty. Bven if sn emplp es was on

duty for a day during & @month, full month will oount

\ ‘
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{vi) 2he [Higher fixati n on the basis of the
abovp r0~01RBaifi°Ptioﬂ will be curreutly effective
fl‘Ol& 1.1 1 02

(vi3) Employeos, who retired/resicned prior to
141482 the date fromehich the higher fixeti-n
would be elifective, and would be covercd under these
ordere. 'will be antitled to proforma Tif::don {rom
1.8¢1078 for the purpose of their pension and dost

retirement banofits, These emuloyoes will nlso be eli.ibld

for proerata lumpsum payments for the poriod they we:e

" 4n service aft r 1,4,1980, subhjoct to the ceiling

amounts alrezdy mentioned.

(viii) . the jottdal allotment of semi-skilled grade to

the unqa illed staff and skilled grede to semieskillod staff
in terns of theso orders will bo on the basis of sexicrily

oumwsuitability vithout the elisible staff beding aubjectod -

to any further, trpde tcsL.

1z) - Thore will be no c'ange inm etetusequo in regard

to skillod nrd semi-skilled g¢rades which are not speciiically
covered Ly those orderge Thesqtrades will coniirue to remain
in the ocxisting claawificahlan/ecnle of senimegkilled ~riissn of

. gonm artiean as the 22 may. bae

e ¥hile upgrading uns 1llel trades to semiesikilled

grade undsr ilLese ordf3f thuse who adsist skilled artisan

ataff eltner by worldrg directly aloniwith them or help them in
the uplkeep of the matorianl securing etorcs elesning of components
oto, Should te upgraded te the semie-skilled iob and khalasi-
kelpers with in tho percentage 1aid downe Hven aiter such
upgradation these etaff will continué %o porformusy uneskilled
fupetica of aimple munual work 1iBe 10:dirg cnd unl:eding,

600dpdog of floors ard gy paportation of m tertsl otae in thets
foapective trades, These guidelines sho 1d be borne in nind

while upgrading any un-akillad trade to eemi—skilled grade under
thsse orderse

4. " In the skdllod trades as meationed in the enolosed
list Hoe 1 for which there is no correspunding semi-okilled
trada, 4f Dil poste in seml-skilled grade have been oreeted in

. euch trades by tho Railways/Production uniis as vorking

ete and not oo trainee Pposts in torms of Board®s lettar

Yoo B(NG)53/CFB/15, dnted 2545,1055 they will be upgraded
to sltdiled grade under theee order, azuilarl;. thosoe BTH
posts in conimskilled grade crcated on the Reilway/

.Produotion units in theso skilled trgdes where there are

m /

-

e ‘ ‘ Contdoesesescel




nd: 0 y y existing
corresponding gont=skiiled cradoasdlreagy esisting,
will be correotly desi nited after reclasaificattdn in
sccoRd .nce with the work performad.

5e ¥hile reclassifying ecnmi.sltilled poets to
pkille? srades a@ per lista 1 & 1I, the Rallways my

also reeolans.fy such somieskilled grades which uro
1isted in Cols 4 of st I and Col. 2 of 1ist No. 14,

. Since the Railwaye follow different design:tions in

respect of theee trades, provided the atandard trade
test 8yllabue as applicadle to the Cacigrations given

under Col., 2 of list Hoe ! arnd Col, J of list loe 11 are

spplicd in these casos 2180

Do Sines a larre nunber of semieskilled trudes
are propcs:d for reolassificction to the skilled grades,

to ensure that semi.ekilled staff continue to be availabls
ae feoder ocutegory for exiiled jobs, from out 6f the total
strongth of Khallasi _telpers in the seami skilled gredes of
KRB, 210250 afier upgradaticne hcoriain rescrve rumber of
posts of lhallasi Relper,ecunl to SF of the sidlled artisan
otaff (including HSK II andHSsI) In the relevani trade
Group,sho.1d be troat d as® traiuee posts und designutcd as

' Basio Trades man, to providp for a horizontal movewert {rom

Khalasd fielper posts to Treinee keserve posis and to act as feeder
category in o multi-trade orafts culture by ensuring proper
training and mix of experienca, The senior most &mong the

- genm wekilled khalasi Eelper, who age due for premotion

to skilled grande, sho.ld be pos gainst theso S5TH posts
( whioh will be funcli~nal poots and not merely trainee poets).

3efore final promotion to the skilled rrade this
new category of Baoie Trades men will have to be given
an opportunity and experience of work in speciiio
trades wuere they arc to bve absorbed, For the allooc:tion
of the trainee posts in the wmrious trades coprate iradss
would be banded togother in a broad specirum, o few
obumples -f which are given bolowse

(1) Blaok Smith, Spring Smith andlpring Malkor,
StPiker (Smith), An;le iron smitl, Forge Scdth,
daumer man, Forging machine oporatory Powor
Hommor operator, Drop Stamper, Bolt, nut aud
ﬁivosﬂ waking machine dperator, o

(2) Trimmors, sto)ing maohine operator, Gocbler,
Koohi tarpoline or tent repairer, pauch uaker,
_Pelt wman,

(3) Driller (fized spindie), oriller (Huiiidsprindle)

Grinder (Freoisicn) “holdnmist(Boring=broaoiing,
Yilling, Placning, shapdug and elitticy) Fhurd
Hachine operater, soreving, macuiine operator.
shewing mohine operator, 700l Grinder iulle,
Power Press oporator and Drossor ( Rmery wheel),

NawtX |
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(4) Guya;~‘w“, Supolozerminerirgygiloulding  Hachdne Opeiator,
Hilten ¥t Ll Cot iur. &G‘tles. voKe R’L.Les.

(5) Dollymn, Revetioe, Revettor (¥agon).

N T
(6) | ratntor, iainter ‘Brﬁ.s}m-mw, 11 .ex') sign widle:,
rolisher (¥manch), Polisher (zdughje

a—_———— — . —c

(7). Cabiret mker, Cearpenter, deachin, JREREEY 4uil*ar,
Log maker, Ebchinﬂ&“vood\ .attern ‘checker, ratsern maker,
Ilaner, Say aoctor) S&w Machanic, Yavw cn«rppnar
“‘mbcr i lnar.

~%6tét Tbc above list s iny $1lustrstive and nov

. m————— o ‘
" exhiiuativae, The %@fYusya 21 I'roe in ovolve nors group® of copnie
to tradee for ihie jurposs, dependéisg on lotnl conéd tions,
Te . g lhe-Board's inteniion i# tiat lngiond »f

a Lhalasi H:lper being allotéed one specific irude,

widch he 12 due for promotion be will Ve allotted

to & group of similer and allicd twudes a0 iat he

e an oprortuniity %o lesrn avd picik up the Trades

i ket Gooupe ds further promwtion to oue of tae

Tradoe in tha' Group will be or the busis of the lrade

toet presoribed for tho pertiovler trede i'or which ho heo
developoed ond aptﬁtud and glddle Sixdlarlye sroumetiown

of unsiilled staflf {0 vembleskilloed Yirade as Hhelasd

olper will be ondy &ftrr risgiry the reruiodls Tvade le:d

and not on the bagis of niormty alsizce (Se,axuuu insiructiiong
vill fellow in regard 1o 41ade test in serieskilled :

_eatsgories for future promotion),

© 8o Bven through the deuiqn ti:n ¥gholasy
‘ﬁelper is assisned to semigeldlled {rucdes 1 o cosseyuencs of

“thebo rosclassilicaiion, the Hiudetry of .1lvayse
desire to obperve ti:t Kraulasi ﬂolpor gheild be
called upou %o work independently and carey out all
the jobs in emerpeucies vice which noramdly u exillsd.
worker would do, A Radasi Heluer ascocint 4 with

- okilled worker will have to make contributixsesn o
production and outeturn alongwith tue 2kdlld 4 .

\

vorkers as the two will from a 'team,

Oe I Afver r@cl¢usific tion ol ungekilled und,
soniesidilled artipan on the slgove lines, the bBoord's

. oxtapt orders stipulating distirivution o uneyl-illed,

ponlesidliled poste lu tho ratadt of 40:10:50 will
(1% T ucbﬁﬁidfoﬂ‘inu&l Cud eoﬁwcwe} . : . Y
. are ourreuhly applictble. : : B

106 | nefore upgradation of the unakilled poxts to
tue semi-skallgdvgraQo in terms of tikera these yuodovs

v
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ie inplenccted, a1l ostablichmoants ging artisan staff
fucluding tD80 zhould cet npart 7 (inthe case of
Produstion widts npd worksbops) and 5% { in the

¢as0 of chuda snd Depote nnd all other open line
establisimont including 1AS0 ( of the total
unokilled(C1,IV) sanotfoned post snd ermark the

ane for surrender gmduallyy’ fhe ocutes would

bo applioatle on the det authorised strengths

for resoaniscd work-leads efter woeding out surplus/
) Ty rosts whioh Wvo 8o fur boea identified
dus to Olosure of steww lgco chada oto, to the axtent
taat vacanalead are 2lrdsdy availallo withein thase
paroantugos, thosa should e frozam and surrandesed
danediztely, The hulanee posts ahovld be suireudered
Progressively by trunsleriug the junior most
agyloyzes to ¢thur oslablisimonis egainut vroancles
aveiledle, In ¢ase howevar such sur)lus staff canbot
ko aboorded inmedintely dre to noneave:lablitgww of
vacancies) the posts sbould be gurrendursd as snd
whon they bocome wvacmnt by nomsl wastupe and
atizdtions It will be rossonaibilisy of Addditionsl Genurgl

Kanarer{ Bxp, Contrcl) ir conmditeion with ti:2

PA & CA0 1o enmure imndlementatior of this »xrt of the

orders regarding surrender of ponts and subuit & etatus report
t0. ¢he Bonrd by 31.2.85y In the ogniext of enforoing thowe
orders yemnrding surrender of posis in unskiiled (C1.1¥)
graco, ti® koxvé lave decided that theve vill ve

a votal ban ou recruiiment of ozgusl Yubour snd wubetilutea.

11, Ary requirements of adlitiorel funds on
aomouut of izNlemsntation ¢of ‘he aforesaid order
showld be guickly estozcd und nrpro-riatelr refiected
a® sorernte fector in the Revinsd eatimmten for the
current yeur nd the budrot catimeies Zor 13034,

12, The Mindeterr of Railury desfres lh.t those
qodor ecdd ve {mplementad ozpad: ticuely sxd paywent of
sMapsug arvoar arsanged within thvso wx asutes frouw the

dnte of lasue of thone ordenm,

15 This $smw wivh cancurentse of Fintnee
Diweuntoraty ard Woo the e rotisn f the rrosidenc,

List of Sevdesldllod tewde uetigne vien oo ber standard
Irade Hatanl of 1902, prepared Loy vewclousificeiion s
skilicd trade,

- . m o - L R R . Lo T T T - S gy :
B odoe Lemimpmillied tmde  Syllabus coniukilled Trade Resmrks
desiaonasion s Hoe um pr dewi ratlon as
per 1954 Vrude 1992 frada  epigwing on the

Tent mumunl fest Mannal Railwayse, fin
. ' adéitter. <0 vhat
is :ensdoned in
Cal,2 with
‘sindlar vork
Gon“-‘ant-

fa N In\ I faN . oy
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%W‘Q‘Ho,@lcﬂ
(1) (2) (3)
te . Autcelruck Driver 3 -
(Battory or :
' Lister or Notor
Lorry, unlicensed
Driver worksLops)e
2, SBattery man 5
Je . Bdeltmu 6
4¢  Blacter (Bxcavae
" iionm) ;
5¢ - Bolt,nut and 1
Rivet making :
‘Machine: Operator
. be Ceneman 16
7‘: Cell man ' 5
8, Cirowlar asv G4
operaior
9,  Coubler 19
10 Cupoda men 23
11 De Scaled woiler 25
3 {Tube) .
124 Dollymn 50
Dressor (Emery 51

wheel)

Jambe Priver i(nterml
Iranspert Driver,

- Plent Truok Driver,

battery Truck Priver,

‘Trolly Driver, Pewer

sweapor driver,
Lifter Drivers

- G8l) oy Seii skilled

battory Fittor, Lend

" Burner,

Bsiter

Flaater,

Forging Hoobine operater

Causr chdck ean, erick
paiiad 2

M eD AN

Eachine Pouch
Raker/fiepuir

BCupola Attandent,

- Gupole Operatory |
Cupols fapporsy

PosSclaer

Canid, vveer '»'7

See iten 2.

Seo iten ﬁ0§24}
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%t Ho.d2ol
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: : :
(1) (2) (3)
14, DPriiler (Fized 32 i clanget, ovorating,
$uindle) Gilnéilng drilling
: ' machine drilling
aporaist, Spiudle
Dyijler, kadiad
Driller, Drillex,
! 15« Blsotric Travereor 6 Elecizic Lravesser
\\ © rem'er{uraunﬁ) 4 opcre hr, Sraveyuer -
- : ' L Tooperalor, Traverssr
Driver,
\ |
16, Fetllor ‘ &0 ——
17, ¥ire Lxiiigudonuy i Fitt.r (Five
Servicur - ‘ Lxtingudsher)
V. 18s Purosceman 6 Fornacoron, furnace
f (ordtrary) CPELALOT, ¥urnanteusn
. /,/_ o , ' o ; i5mith) Furazcozan
~ - . Toundzry)e
10, Fivemer Fowor Louse 49 -~
20, GClasies 45 Giess cuitor
2%, OGrahox Sucket ' 50 " Uoal Crans Driver/
coaling arane - QPG U Y '
ope.-ator o
© 22, Uammesmer fmith o 54 Striuer (Bat)
: J“J’?L wtsv'\?»-
" 25¢ Hachinist wood 64 Hechine operator{ weoe/
Y A {capable of opsige etrcwlar Saw, | |
b g one machine erees cut Gew ;
only)e : moctising, Spindlo ' !
, Drilling, Singde , L
| , | . ' Cutiery Bouldor i
P2 L Bord paw, “end ve. !
L .o Co siw, Lorg grame sw,
initisnd ndle , S
_ . Nouldev/Planning i
] _ : Hachinz/eYittirg ooy
R | - (Fox pfofile cubttng) L
247 REetel cutter 69 Betal evyer, eav .
A . S - opessior, cirouler
S L : ‘ say operator, Ficheshuw
opexoter, Bandsoy
operatory Cedissw
: ; : gperstar : '
254 Folten Hetal i) It las Com
Ogrriex . S ns to tne notioo that
- sone foundry ettondants
ave alse porforming the
Mﬁ@ntd‘“.&‘3';;*;’0‘6'..ﬂ . - Cle e v“d‘ .
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(253

(5)

vork of molter
metal carrier, ,
Suoh of the foue
. ndry attendants
doing this work
Wil aleo be upgraded
a8 skilled molten
npotal eavrier,

26, Houléing 76 #achine oporctor/ fhone foundry
M achene : (fount:.zy Houlding attendants who
. Mnehinos) are working un
perls o moulding muchizo
' ' as operators will
a&leo be upgraded .
as okilled
moulding operator
\ _ .
f 27+ Peintor 78 Wagon Painter “hooe Fainter
LA brush dand '  Brush Hand who
N~ _ - A ‘ are Gngaged
‘ ‘ ‘ solely on wazshe
ing and cleaning
. will not be upe
craded as skilled
artisine, ' :
28, Pneumsiic & 84 Rreumsitic open ator/
Portsble tool Portable/opsrat
. operator Blected tool ogat to;,
/ Portable Plant operator,
Concretehiziure muchine
, operztore of portable fools
i Grinder be scalos Chipper,
Y, A Conoreis Yracker, conorete
~4 . '  vibritode ypemtio/momo
: o ' Drill Crinder, .
294 Pdlisher (Rough) 178 Polisier ‘ ! (
| o [
7)\. 300 Power licmmer 86 Hammer man, Pneumatic R
‘ o oparator . Hammor opor:lore -\
31, Punching Hachine 87 . Power Puach peretor Kaohine -
~ operator (Puncher) ‘oporator Punchinge
', 324 vowor Prons 88 ﬂachiniat mechino bperctor, |

Uperator , ope-ating Fower r¢ress, Srake
: Fress Leentric Presss N

Repsoker azd oiler .
worldng in C 8 ¥s depots
both shop cnd-open line~
_— 10 bs roolassified za

- , the oke artigane and

‘ﬁ¢aaawr¢wm oilsr o &fedesi‘nated ag

- b s ame A aoaw L N

%3¢ Lepacker/. '
oilar %0

-/

-/
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1.
(1). (2)
544 Biggor
' |
~A 35 Bivottor
o vagon
36/ Sand Blaster
374 Ssaw Shazpner

()

1 Crane ssreng,
Japmdaz/Conner
Serarg/slinger/
tinda1/tindal
slingoer, Choirmn/
Lifter Hookman,

92 Ri,vatﬁex

94  Grit Blagior/Shot
Blaater, lachino
operator, Gvit

Blasting/sand .
blaating ‘shot
Iﬁ&at‘ing.‘
9 —— S
Contdeeseeceeeid :

1 ‘rhoso doing liftingm
lowering/position E¥g. of
lead by iving eigmale

to the cmano Driver/oporae
tor and slinging.

Belecting chning, hooks e .
olamps wire ropes, tackles
ote, 2f%er sgsesaing the
10ad to be 1ifted while
working either as Cang
londer or independontly
to bo classified 28
alkilled workers amd
v=§osigated as crano
 Jamaday 4n all
bepariments, ezcept
ecginoerliug Bridges,
constructiion whoere they
vould be design:ted a
serengs

i3, Yhose working undor
the guidgnce of exuno
Jamadar/sorang for
tying the chain roye,
atce ﬁill be in sonfie i
akilled grade end o
designated oo elinger
in all Degarinments
oxtept in civil ongge
dbridge construction
where thay will be
called e Rigper,

A1) Riveters in
sonf«sk@lled grade will
be clhesified as okilled
artisan,
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[
1
~ (1) {2) (3)
385 Bércuing Hachine *°
©  opotator
(scrower).
39; Sewing Hacbtme 100
‘ . gporator
’\\ 40 Shen¥ing 10
o Bachine opermator
~ (ghoarer)
s Hgh povor lamp 57
fitter
Lead Burner 5

! Smith , :
463 Tapper(mams) 112
and mohiney

Stationary Plaat 105
attondent(Fump
Driver)y Stean’

& Reotric
atationary Bollar
ﬂtendant. My
Sonpressor operaior,
kv Pump operator

 (Pavirg)Flliteration

Pasnt operator &
¢oke orughing
sachine Bperator,

e ‘Btesmman 107

&
g

. (4)
Bachine o, tor,

gorowing meohimes/
Die mchine opera tore

?ailsor Send-skilled

Machino opevator, shosring/
shearing machine operator,
shearc? maohine, onorator

#1110tino shear,

Pixter (&PL)

SPA Diesel Plent/Sia

See itom Hee 24

SER- Coks crushing

Adr compressor/SPA 4ir mchine operator,
oompressor House Attee SA Alr Blover,

ndapt/SPA compressor

3P Impregnation

attendant/Ade compresser Piant sttendant,

Driver/Operato

Puzp Attendont/p
Opexrator- Dlcaedy _
Elaotric, Fetvol and.

river/

water 824 ¢rapne Hoiler

Attendant/Fireman

of Statiomary crane

' will continue in
8toans, SPA (Statiomery semieskillod 8P-(4),

Boflar Attendant) Doiler AfdyPump Operator .
House Attandant, Boiler (Briving) will de
Boon Ationdanty Pilterw deslt with plongwith
atton Plent Oporator SPA marinedopattmsnte

Acceteleyns & Osygen Flan®
attendant, 8P4 Air driving
Plant, SéA Sewage Flant/
Sowage Plant operator, SPA
Vaouun, Bxhaust Attecndant,
F/umn stationary Boiler,
8#A, Pump Sluice valva,

i
-»

lhmm' men acith

Sage es iten Noe 22 - |
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(1)

47

Ao

e
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918

o 11 -

(2) (3)

Ssyggulin or 113
$2A% HepsLirer

®indal S3inger V1T
(Horkshops)

’,

Whoel Yepper 127
aph Caurges

Sape a8 itee J44

¢

o B A e m A v e T W e B

(i) Lmt‘ of ex,hmim, chulled trzde (OsL:railons not
soverzd by Blunfurd Lrade Teet Kanual 1952, propused
for 1 wn],mmfiaati_an ag a:\-illad irads, .

- e W s WEBmBW P ® --’u—-q —rom Be e P B WD B S W W, -

Be0s Bristing ssmle Proposed

BB G B ~mr B W o - @ W e -

i

Je

4

74

gkilled Irade dest gnmian
imi i %iov

fachine ogorator Huldnfet
{foundry)doulding (J?aunary)

mc‘um. Send

Slinger, 8wing

Cirtudery Goro

Blower

Wire fope Splicer Pitter MEIY

¥right

Chipger Fitter

K&DM opam tor, anhmi@’e

Bax straizhtoning
medhine, cidppirg

-machingy contring

Q&Qﬁiﬁﬁf

Haohino opertor Heokindet

- dyliabus 30 Kemerks

be follouwad

- v G ewal . S aw - een e o aw W

#1%1 be proposed
Invox

24 of 1969 iade
Tost Hatunld
(Pittor Bi11
Uright Crane %
Traversers

44 of 1952 Trade
st Renvaly

¥4Il be proposed daters

62 of Prade

Test Rarwal, 1952,

W U T Y D N U T W W ST W W WD W W WD & m o e W R W S ey
’ 3

..v--'-/\

contdQKQooboooof‘z



d)"lz/\'_/ﬁa

(2) (3)

$7.  Tswpenddln o
iont g usrer

48e andul Blinger 117
{(Horisiops)

Vaoe) Unpped 127
apd Loy pe
[T RL

"w W e - - e W

LI E N

pane ag ltoem Sbe

Ll -

s |

W B mem e W e e e W W W W P e

) (1) Liet ol uxdmmﬁ am..wtaki 1led tepde w:ﬁtfma tions noY
! oove. ol 31'" standurd izade Veat Fpmual "*’331’. »ropesed

for 1aud ui"’ianzqn ay s.,mllad km‘ia.

W Wa A i wh M e G W ”-"b*‘a e W ow ome U B MG e M W ow M W W W .

Selice Lxirting somie Proposed Cowyliaven o Remnrksd

zills it trade be Lol tousd

dest i iion
dori-1 t4on

- o s e -

te  Hach!ine orgrator Huhiudst
(Lo iy ) dowdding aﬁ‘(zm&w)
machine, Ssnpd
Slinger, Swing _
Grinder, Gore *
slowor ‘ :

i

£ HWire wone dpllioer

Wragkd

e Chipnes Fitter

4. Bachicy c;«omtw. ﬂashin&.m
Bay 'r{::mi"maning
Y"ﬂ@} T |!\ +mw‘€
mrell iy s'enh ng
"tzem..’l ‘. } :

2  Hacl.wr oporstor lé&w}:mﬁstf

. i
E
i

> W TR e s WP ) W RN g

4o ML31

- & N s AN Res W O v o N e W s W W

i1} be propused _
Inder .

e ol 1%9 Trgdo
Test fapual
(Pitoar Binl
Fright Crane &
Ifmv”mwr.

44 of 1552 Frede

1ot ﬁ&nml.

LR

¥4IL b@ propoecd xater. KR

|

62 o! trada.
fest Hanual, 1952,

U 00 M e e gmww maE e W W e s

cQﬁt leenes -u eonsll



Py

Q . V « {12 -

 {45) Lizt of tvade waich Should tefe been classiiied a8 skilded
oA _ . but being opovated in some c.sen sz somienlkilled should,
: thorelors Lo correotly classified as skilled,

.ﬂ-‘..ﬂﬂﬂd-ﬂﬂﬁq;.ﬂﬂﬂﬂﬂu. ..-.,...’..-__._'-
BJfod  Extoting Zmade Dosigmetion To bo dosigmated . .
n---uw‘-aap“vn<q.;- on.o»-—o--“i‘?a-ann--.-‘;
L ~ fs - Piifer ma% WA Schodule IV PStter
: L2y FAtter (M0H oylister mide Rode .
R etey Ansembily)
3‘0‘ v Pitter Eoﬁor.m.‘m*;mg n,
& Pitter (Dallelenay Pomoh) »
G¢-  kitter (Mehedide Ruraing) oo
6o~ Fatter “vhricatien y
- } o T.°  P4tty Hobion Deuch B
\ \ . ‘
oW - @, Cripper Generul Fitter . . ¢
e 9¢. - Fitter Gomemsl n
10, Pitter structuds) |
17e ' Hittey Tempate \ i . ['
) 12  Die suttor/mer . e oulter, Do |
| st ther "
13¢  Wotor/Lorry/briver/Joep
 priver/Tefigo briver Hiotor Driver
14, Piiter I.C¢ Engine Pittes ‘
15¢ ° %4n Gwith/seldenpo Tin and coprer smith
16 Iuhmue : v fricers
Te. 4!&3‘&1;& operator, oapatanr lathe,  Armature & Codl
ousire Loli¥y waiversa) miling,
rochine, shaper, wheel lathe : b
semature and eodl winder/Cosd ' ]
~ winder S |
18 Armatare and Guil vindor/cot) "
19 > Ozygen and Accotelens Sutter #4nder
20.  Stemeilleer = Bign writer |
21, ®hesl stamper | - Pavber , 1’}
. 22, Lnd Einde? . ‘ ~ Garponters i
- : : ) 1
G AN W W @ W W ﬂaﬁimtAW-@-‘Oonnﬁq}E.@Q-” /

et
P ~




NORTHERN. RALWAY
'o‘L /ez Atk M5 mu
; P ﬂaﬁ .
R T p‘l .- S N . S .
RS o sy mls
({}'ﬂ?! ¥ . ﬁm
v. :' : } VMTS - | \
;‘Fz'my 3]& 4 Aw" %8 ) ‘?{“!%W'i-. Pl P RIS

Nt

B A——— g

@1 ’J"‘M ! m; (Tl?f'-;\! oSy Q_.. '7‘3!8&7-)’8’8&629‘#‘{

e

! m 06*2,931(1 "J"ﬁ'&ﬁi fjm«"ﬂ T =N YI”I-"
"W“"h SWLM N‘ci'r"('g"\%h"(i mmm
m?‘mﬁ iﬁ‘(r’ % &zoj., %uﬁsm’*’jﬁﬁ’ .

. ?l“l'ﬂﬂ ﬂ}rﬁ M‘chkﬂvvw nrMutuc(
ko {'g - . } e : - .
gt ants Tavel Brive. 41 ! ] m&zr
o (ik Frll, Jhonofker, oy o .

i
;‘a.x " St 4 oo R
[ S 5
R P
T . R . U 474
—— . '
e

3
e v o pn m ey

*
29
’ 3
S w3 {
s .
t 3

. ‘
. ’ ' 4 .
. . . ,
LD IR 1 B L » . . R Y R T R




’ AL T Fid SYG Zeyy %7 77573, 3775
' \
Y
<7 {3597 ‘4/\/(9/.”/.

. N
SN ™Yy~

N
/‘/(«"/Qz/

r‘ oA
7
’

o ~ - 4 R ;
N an . L
Y Yylaar/ey
LI TG H 3’7/V°} G5 T ‘—/é" @mej/
' ' - ' ”"/-S//‘/léw— Gr // 2 GrJ
N . B ’ﬁn}"q,"‘, 23.//, 70 -
) - \3-1/e/ Zz‘ 3TET T 377‘ W ’>

e A
¢

o " “Q‘L"/,,c/qn 3 5 7 1@977""//7 TG T YT
- '\-s-.?;_r e -*mW f"vmw”rp—;m \\

N NG . N e SR = :
N »N) . 4/)’//('7 2/ ) w(F/ g ke - u -
A (ﬁ” g ‘f"z'r‘/l 7y

PSS S sl

LT,

A £
P S

1
!
3p
’(\/
icf\
gﬁ
gr
{
.(
x\
]

O—qum’é |
W%WW TS —

B



. Hoswd's lottem of 13.11.82, It has to bo mmssm“/‘i |

ﬁcvi&x 5@.3253 - &13301&9 R0, Bhii=ifa3e32/ Vo246
‘%ﬁ?}. ﬁﬂi«t&fﬁ ‘éo‘t#’l | W ‘

& oopy of Raflway Bozed's leRter ZaJh(F & A)
Su82/85/1, @nted 1244483 ¢p the whove mbjoet {6 pent
Begawith fep i@fﬁvm&tien sud necosnary setion.

Tre Halilway Ba S AR 3@&&@@ Butad 15.,14,82 voe
Lorzed %0 thovoin was e&a&ala@a@ ﬁnﬁsf'thiﬁ etxzea loktap
even nunhor T12;82(P.2 B8203)%

| Copy of Usilvey Beurd's I@&&@z B0 E(ﬁ 5 %)
t-ﬁala .ﬁof‘y Hated ‘30@!&30

Gubs Heeelageifiestion of irsisza etaif ir the Reiluay
x:ki;f ta %&zﬁsea.’in& and unestilled aptisen
&tally " ‘

Ia the eea»ext gf 1&31&@@?%&& innipuciiens Luwew
Locued vide Zoardts leﬁt@r BooB{7 & 4 ) t-ﬁﬁ/!»/! dsted &4,
151119822 voytain Soubis nave heon raiped by soxe of
the Zonsl aailxaya 630, o8 ¥hich elnrifieniion huve

. beer @ought fros Board.s | These do.hte have bew Gapsfully
.eza&ineﬁ by .o Beard aaé clapifiecsd as wndoPr=

'€£} Fizatton K Tay w= Py in ollitese vsescs will be
7 fized asder PuRe22eC,

{xi)apgiieabazi%y of 9 ders governing g@ae@@a@iaa fap 3¢/
37, = 8¢ fov ag roegalacitiontdion af saniesiilled posta
to e avdlied toudes 46 enpoerned, einde all the 3
poata in ﬁm@ rolevant trede ave belog recdeapified, She
queaiion of applying the rooervatics prisciple st %ﬁ&n
at2ze a0 14 pO% arlpe, lgwevey, 4T hore 809 QROSW
vhere for gume peRaung oy the other vosopvation
peincizles wee2 not adherz4 $0 2 ¢ 4the tize of
orfginal promstions %0 ti¢ pemie-skilled gwale, taen
sndjastacule 2oy be oalled for to engure that ihe
geasrvation principle i doxrestly méharsd fus Lovever,
f2 rearedt oF pewcingeiffioatisn of unestilled poste
%0 the aamiaakillae grade, since orly a part of the
cadre 4o ravlasoified the normal pesorvstlion weles
will epply in trege ¢ases,

(iii}ﬁﬁglaﬁﬁ%liﬁﬂy of pro-clagsifiontits ordeoze t0 COMIeg
. pentdal yasanciete The coucert of ohaln vacanesl .
- coasaquentiol yaosseles kas not apploepbility 4n
pogpoct of inplenentstions of opdens containdd in

FRE R e EETTE I

that once tne posta mre reclaseified the filifng - ... |-
- wp 48 dene ua the basio of veolsssifioaticns Ine b
exampticn from passing o trade test belng & amaw%ﬁ%@ :
exceptivn which 48 not dnlonded 0 %o applied for 4n
any futurs capese It 18, however, clewaified tint
1f & nesleskillod avéinas bss alzosdy boen prometed
to the siilled grade in the nopzal eoursy on n dote
&ttaa 143.76, he usxz be get the bemafit of pmafama&

%bt@n bed nm& oﬂ yf‘



¢
&\
\

fization we@ely VedeT Ao alas)benefit of lupsup
af apcgars o5 8 Proyprtioncle merinly boale fer tle
- pegiod from Ve 4,80 onwards provided he holda the
senieskilled Boats on & date subsequemt fo 4,80,
hgainst the wagoney ralosssd by bim; tie pergod
uho has slpendy boor pramoted o 5 pesulise baels
vill aloo sisdlarly set the vesefit of vrofarna .
fixntiop from the &x:te of wetual rrozetien mbse- .
mm t0 1,276, 56 wtll also get tus proporticnste
- Junpssl arcedrd on mosthly busis for tho poried .
subngguont $0 1,480 during wrion ne held the oenie
skilled postas Jllustration srve given 4 the N
' Apxsexure enclaped, . : N
Fsether l:ave gaperve vasancies shoulé bo fncluded
e the xe-glassifiontion excoreinoese= Js this .
contexst the ovders $s=ued vids Para 2(41) snd 2(444)
of Hospdts letter of 15,11,82 as furshe clateified
4ntholr letserof 19.92.,82 velfevte exiating atrongtd
and not "extatin: working stremgih'e Jocordivgly
%80 suncticned lesve roxerva pogis which from part
‘g7 the cudre adrength 8h0wiéd be $uken in to ascount
for applying the vemelussification peseuituged and,

- onco thio i@ dere, vare wust be tabex to asgure %

that the distridasios of posts botwesn working
poats and leave pescrve post zhould o adhered to
‘the patio of leave peseyvewTh-percentases whiioh
are alrendy presoribed under sxtunt ovdera for
aptioon #t380, In ofher words ¢209 the pPoefitesie
fic:tion excercise 1@ completed, taking Sute

- ascount, the leave pesorve steoszih alag, :ia |
patic botwosn workdng sosis snd xlesve reaecve

. poet will cortisue ¢0 bo zoversed by tho extant
ordenrs on the mbleat, S . -

b e vt e e

} Fefiniatior of wak vorisusp fov ﬁglﬂﬁg Faral(®)
{14) of Donzd'e orders of 15,11,192, = The Bozcd
808 expoot amy duubis %o arfss 4u thioc coniext

inve theve 48 generally a cslesy undesgtacding oo

the B8ilvaye a8 & shst Bre vorkehoss Asd WAL

- Rvg opse line esiadilishmdnta lsve sheds and denote, |

12 %.eze ars, hovever, any borderelise Chze whure

there say be & foubt as to whotner 2 pagticulay

establishment 9bo 14 be tecated a9 wsrioked ov an

~ open-line extakliphonest for applying Boazd's exder
of 13,111,822, & ooanittes consinting of mc‘ma )

U/~ of the techiesl Gepartnent, the G.0.0; God the Fik | -

© 8 0ehi0s 111 wostlo the f8tue, afier taking'all
. 1 @n%auwu :

pelevit fastame 15t soosent.

“i o of the faetories ADY to workshops may met he w2
CoL melevast oriterion in thie maf?"m% fo mme ¢

- gtates even open hise ostablisnez$ isve beed
brought undor the soope of tno featerkds it for /
‘scue zengesg or the 6thers, oSS TR

) N v,..,-,-‘?:,';{:
%Bgﬁoaooooeotﬁﬁg;“»’

A I A e 1E L
. . R .

TERYNRER R



o {8} ™0 ﬁ%*‘ﬁ am,m m

q’éw(

4% out theb the mz,mu. .
foation anonid set be canfuced with g o dation

- ay pwwheley oF W sealeme On tho ¥ands a 1

Rovcmpmdsatione 6f the jednt soxatites the Donnd

- mave dreldnd thoh m:zwkinn@ wr ss~srilled

 Eneapd mgobe e gavia

povis, % the Gume WAy ko, which wens euclier
senuiterod o6 9emt -orilled cr wumakilled, ave
gevelunted sl Evewed s¢ svilled ov geii-gkilled,
3 the ipe 28y Yo, o0 6n suilysls of thalre dution
Ay RTINS tmé on the Yasie of wPePiasge

aﬁ tho fact tent thelr maylfer gvslisticg 09 ube |
muse w2 swfeakillisd voguives zalsrn, .

‘m i m:a ww sware #%w garrtion o eomnleting
the pe~dlavadiienitvn onoroicd iy torup of Mawa
wm of 13,974,872 hes minee hovome o pibiecd af

an seaprInes 39 the Jenlimmost wed 1% 44 shadsintely
c . inmeeative 4578 S48 oaldapt w9 Iapiesented v
femadintely withant sry fasthan lesy 4f time snd

3 detallod eomplionce renert mbuitisd ta the
;méﬁuz‘iﬁ'*ﬁ a8 wmoioges
?5 “‘ g.%,,%“ﬁiﬁg

tﬁ zrﬂ"rd ;iu?.«;ﬁ §a > ﬁ{*"ﬂ":

g %m fmm whios WW - Pt o evasotion $9
- ks gad mmw gméa mmm amw |

‘mmm , . i . -

| aCOYVIng 98 RLAdWBY U
v %W‘Q fi“@i ﬁmﬂ.&f}g Na%g

e gl k@aﬁsz fﬁm Tote82 mwmew. 1eo S0 Brngure
 momdlection af ray vould be

'3 waald pre Wafgz,-gg Fputios 4 .asm e e, 2Dwilo

' tw Vo105 e the Miouer Tigedlca esd athm
[ 2

tereen wunid 3n enzzmtiy Affowiive fems

A wonld gﬂ %a o gt Tixntan ‘fmﬁa % oty &g m
-wiald also bolk . peseity

L Ree P as) 1—83]@% Sened 1304 o3 11 ey mm
I ww a3
" ';'v-‘g?a;smmiﬁ be feed 4 1us Mgmf p

| % ﬁsﬁ.& amrant ¢f luxson
Y ef %ar&a Lavdan

%& shels of ey
feon mm mﬁsz DR RTY %mwww m@ frm
mﬁt d&ﬁ?u. . (

— B 3 7, P Qnﬁn-q%

e i e - .

A PR P ML 5 c ma?r@a?’;ﬁ CHOTRA1 ewzm)v%-
SR 3 o S 15,6368 (zamnsl wm; )

. Q%Mt‘%@ | S 15255 {ug a romely of
__ | o et lagud ftenty -

0t aate ws.e%mﬁ; ?’M&Ja B Sw weaie of “Be JDvA0D ?WI
| %w. o She Migrer fieatbon of Py would Cmareetly




s

/K\

o N‘
e -
B "‘);;’
LA A
f L4

- 4

2. Tate from whieh Bate fr.& wiih peonoted
.  workizg 8o @unfe . $o erilicd grade.
atdlled geade., 7

el okt Al ol A e 2l Sl X St el il o Ad 2l
b; 010209718 . 01 ,05,80( Sorwal Couree)

Be 010641980 . o 01,12,82(255 pesult o2
| 2 . re~olngaificadon) -

4% ¥Yould get pmfgma fization in sonle %2,200«400 fron
18,78 bat the Bighev figation including Brvears -
trhoreon wvould be cumrently fixed frem 1.1.82 only,

e would alac be ontitled to the pruportionate -
%&g@g&m atvears for the pericd fzazm 1.4.80 to
e [

$3* WU get profearma Tizaticn from 1,6.80 and uis

.. pay An the hipher stale of lin. 260400 would he
euzeeantly flxed fuom Rishar genle of §8,200-400
would he corpestly fixed from 1,1,82 with :
arreara due f20% Vo182, e wuld alse get &
propoeticnate ammant of tiie lunpaua arrezps for .
the pericd from 1,£,80 teo ¥1,12.0%, :

§.

SIS S

o f& St S G Y i e A




, . . ) IN T}E CENTRAL ADMINT STRATIVE TQIBUNAL
© S R !Lucxwo BENCH)

_.N. :% "» /157 199 ';'/«E')- o
o T A NO e; n — |
- s(\ : .
Daﬁe_b qf‘ »'De_c_i_si'oh~’~;_Mm_mh____ .

A .

, _.'"t 54“'\ x& /f‘.‘ﬂt{‘; | : .T'Advocaue For the -

 petitioners

ft:i Eetltloner( ) f
e r\\';v E R‘s.UIS"“;¥f R T
- \.5: o " ﬁi’Advocate for the =
" L 87)@*9‘5 5»4‘&”’34%‘% V’?esponc‘ents ‘
- C.ORADM T ‘ \ |
s TheTHen'ble Nr. Z'z/"’lé"" 0( W}"”"'éw, ’/C
o~ S '
_ _’The_,iHon'ble Mr. L ﬁy—«»y - ﬁ /47 |
- - 1. Uhether reporter OF local papers may be alloued to'%'i ,"
L SN ’LKSee the‘Judgment ? - . . B N

2. -T0 be ref‘erred to the repmter or not 2 L’(

To-

Zs’j‘-’h}hether tmbe c1rculatea to cthep ,benchee ‘? B @"

- 4 Uhether sabe thelr Lord s‘m.ps wlsh to see- the Falr I/
Col. copy of‘ the Judgment ?. : _ -

: | v M/} i .
YICE~CHAIRTIAN/MEMBER
g :




»

~ 0.A. No. 303 of 1989

- CENTRAL ADMINISTRATIVE TRIBUNAL
LUCKNOW BENCH

LU CKow

hp

Prabhoo Dayal &pplicant.
i . ' veIsus
Union of India & ors, : .Respondents.
shri s.P.Sirha Counsel for applicant.

shri A,.Srivastava Counsel for Rgspondents.

£orams

Hon., Mr, Justice U.,C.Srivastava,V.C.
Hon. Mr, K, Obavyva, Adm. Member,

(By Hon. Mr.Justice U.C. Srivastava,V.C.)

- Feeling aggrieWed from the promotion of his

juniors the gpplicant has approechied the Tribunal
praying that the applicant be confiirmed as Skilled

Auto Truck Driver from ©.4.1980 i.e., from the date of

promotion and be promoted as Highly Skilled grade II

and grade I, from the retrospective effect, on the

basis of combined seniority list of skilled categories

s

and the respondents be further directed to treat the

applicant to be entitled for promotion from the date

fidis juniors have been promoted as Highly Skilled grade II

and 1,

2., The applicant was appointed on the post d&f
Khalasi on 15.12.1955 and was promoted as auto Truck
Driver in the scale of R 210-290 with effect from

9.4,1980. In view of the instructions issued on 13.11.82
by the Railway Board . the trades presently designated
as Semi skilled heve been re-clagsified as skilled in -

the scale of g5 260-400 and thus the posts were



, -2a
e e l ’ % /\\\
designated as skilled from 1.8.78 and the incumbents
warking inthe semi skilled grzdes were given fixation
in the pay scale of ks 260-400 w.e.f 1.8.78 from the
date of actualpromotion in gemi skilled.grade,which’
" benefit has not been made available tothe applicant,
X _ : According to the gpplicant he was promoted as semi
skilled Auto Truck Driver with effect from 9.4.80 and
on the reclassification as skilled was fixed in the seale
of Rs 260-400(R(S) while the:other incumbests were
allowed fixatdon in the scale of fs 260-400 w.e,f.

_ ! ' as skilled
1.8.78.The applicantrWasgdesiggatsdﬁuto_Truck Driver

b
. with effect from 9.4.80. Theavenues of promotion E
§ of Auto Truck Driver was in the categories(Trades) of
Fitter,Mason, MOtor Car DIin, Turner, Fork Lifter,
Driver, COle Crene Driver, Motor Mechanic etc, but he
was not ongidered for promotion, in any of the trade
and juniors were pfbmoted as fitter. According to the

ke

Rallway Board's directions to combine cognate trades

P

for further avenue of promotion as Highly skilled grade I

and II and combined seniority list of Motor Driver,

Motor Mechanics, Auto Electrician, Diesel Mechanics,

Alr Compressor Drivers and Auto TruckDrivers but the

promotions in'Highly skilled grade I and II were not
according

giver/ £O the seniority list. The Railway Board issued

directions for upgrading the strength of semi-skilled
posts reclassified as skilled from 1.1.84. On the basis

of the sgnctioned strength in a single trade these posts




o

can be be distributed as Highl¥ skilled grade I-6,

Highly skilled grade II-7 and skilled -6.

3. The regpongents have oppbsed'the applicaticn ahd
4 i - '
have raised:prelimihaty objertion and according to them
Q}gher _ , - o _ ‘
g@ercentage.aﬁ the: ratiecof 20s% 25 was cortemplated in

cognate trades of Auto TruckDrivers which means that -

i

20% of the posts of Grade I and 25 % of the posts of grade
11 worked out on the total sanctioned strength of Auto

Truck Driver were c0m$idered in the category of Fittes
i

Motor Driver t&c, and the promotion was refused due to
distribution of promotion against grade I and II from

cognate trade i.e.Fitter Motor Driver etc. The post of

artican was below the ﬁkille& fitter Driver and the

question of promotion of the applicant to the grade I and

II does not arigse. He was not within the field of mkigikbikix

P
'

eligibility and he has to qualifgeas skilled fitter

and then to grade II and then grade I. It was decided by
the competent authority to re-channalise the avenue of

promotion for further advancement. Accordingly, Motor

Drivers,Motor Mechanids, Auto Electricians, Diesl Mechanics
and Motor Compressor Drivers were combined but auto Truck
Drivers ‘Were separate group and wags feeding category for

the post of Motor Drivers.

4., "~ Onee the apﬁlicant was promoted in the. skilled

grade, there sppears to be no rzason why promotion
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be not given. The position of the applicant was_higher
and onee the applicant was alrcady posted and was granted
hihger grade there is no question of denying promotion

as per Ruilway Board circular referred toabove. Though the

applicant was Auto Truck Driver but his case for promotion

for higher grade culd have been consider=d and asd
the benefit of the promotion will be given to him from

1.1.1984.

5. Accordingly :the respondent s are directed to

considerthe case of the applicent for auto Truck Driver,
|
, - to
and slso for promotion/the post of Skilled grade I and II

taking irto consideration the seniority and promotion with
effect from the date hés juniors were promoted without
requiring him tpP épgariin the trade test which has wrongly
been méde a condition é:ecedent for thoge who appeared
earlier in the test as provided in the circular of the
Railway Board referred to above. Let a decision be taken

within a period of 3 months of the receipt of a copy of

this judgment. No order as to costs.

( Vice Chaimen.
i .

Adm. i ber,

Lucknow: dated 14.9.92.:
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; Before The Central Administrative Tribunal

@1 o[} ' Lucknow f,ench, Lucknow,

ML @/99

0.A. No. 303 of 1989 (L) &/\\

N | . Sri Prabho Dayal ; ceeeee Applicant,
'Versus
Union of India & Others ...... Respondents,

three month
Application for Extension of[%ime for

!
~compliance of judgement dt. 23=-9=92,

For the facts and circumstances mentioned in

/

the accompanying affidavit it is most respect-fully
prayed to this Hon' ble Tribunal that i¥ may pleased
to extend the time for compliance of the judgement

dated 23,9,92 pasSed, in the aforesaid case, by

' ~ 7 this Tribunal and such other orders may be passed as
#ﬂchA_4;_,e§ é;AL\ﬁY?/&
. this Hon' ble Tribunal thinks to be just and proper.
A e ?—E'*Zg}j

:;Z7£2§;—_i Lucknow: | c f%wul é;;ﬂ)vdhﬁ§-wq

| (ANIL SRIVASTAVA)
/ Dateds {-1-93 : Advocate
) / (s, .

Counsel for Respondents,




|

Before The Central Administrative Tribunal

Lycknow Bench, Lucknow, k \\(
; : R /

_Civil Misc, Application No

In Re:

Original Application No 303 of1989

Sri Prabho Dafals: 57 eeeee Applicant,
Versus
Union of India & others cosee Respondents,
_@ffidavit

| | e
I ,QH\V P(*v's am ?ang working as agsit € LSoNAL FFLCER

Manager'Northarn Railway
in the office of Chief Worksj’aharbagh Lucknow do -

hereby solemnly affirm and state as under:-

1- That the éffic'ial abovenamed is’.working
under the respbndénts and is fully conversant with
the facts and vcirc‘:umstance.s of the case , He has
haén authorised t6 file present affidavit on behalf

-0of all the respondents,

2= That this Hon'ble Tribunal was pleased to
decide this cése én 14,9,92 , a copy of which was
obtaine& on 23.9.92 , In theAJudgement ., Hon'ble
Tribunal allowed the case with the direétion that
applicant bevconsidered for Auto Truck Driver and\
also for promotioh to the post of skalled grade I |

and TI



=
P&

!
l
1
and II , taking into consideratio

promotion with effect from the date his Juniors were

promoted withoutlrequiring him to appear in the trade

I

test which has wygngly been made}8 condition precedent ¢

 for those who appeared in earlier in the test as

=2

provided in the ([e_ =, ~ - U

[—a

the Railway Board referred to above,the decigion be

_taken within a period of 3 months of the receipt of

|

a copy of this judgement.

.3- .That'for the compliance of the aforesaid
judgemeﬁt-. the case of the applicant has been send
to head office New De;ﬁi,.fdr’necessary.action and
it is undef process of finalisation, but prescribed
time of‘three monﬁhs for compliénce of judgement is

expiring ,. .\

4- - That it is| prayed to this Hon'ble Tribunal

to allow three months extension time for meeting the
l .

the official procegs and compliance of the judgement,

5- That in the interest of justice it is prayed

that three months éxtension'time may be granted,

l

Lucknow:

Dateds




as
"
w
(1}
[ 13

VERIFICATTION

I, the official abovenamed do hereby that the
contents of para 1 of the affidavit is true to my
personal knowledge and ,those' of paras 2 to 5 of this

affidavit aré believed to:be true on the basis of records

and legal advice,

A
Lucknow: ' ' ; 4 e

fv’!“) ‘
2 er.
agpeql- 95
1\" M)‘..{?‘:O Shop,
H . , . M“‘
Dated: 1993, e Charbagh, Luck
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CEX PRAL ADMINISTRATIVE TRIBINAL
LUCKNOW BENCH

LUCNCHW

Ouh. No.: 303 of 1989

Prabhoo 1bay al Applicant,
| versus

Union ofl India & ors. Responcents.

»

\

.

N

~

i

shri s.p.Sinha © Cxngel £r aposlicant.
Shri A.Srivastava Counsel for Respondent:.

Gorams

Hon, Mr, X, Obawa_, Adm, Fember,

|

i

i

|

\

I : .

| Hom, Mr, Justice U.C.Srivastava,V.C,

|

|

% (By Hon, Mr.Justice U.C, Srivastéva.vgc,)
1

‘ Feeling sggrie¥zd from the promotion of his
juniors!the applicart has apprmched the Trilunal
.px‘aying]that the applicant be confimmed as Skilled
Auto Truck Driver from 9,4.1980 {.,e, from the date of
promou%m and be pramotzd os Highly Skilled grade II
and raéie I, from the retrospective effect, om the

ined séniority list of skilled categories

-

r.dents be further directed to treat the”

! | ~.
,Auxplica?t\w entitled for promdotion from the date

<N
his' junio
Ry} 510
J &/
and I,/,/“Q/
P
' 1

2, The applicamt was appoinrted on the post &f

X\/Khalasi‘o'n 15.12.1955 amd was pramoted :s Auto Truck

0

!
Driver in the scale of & 210-290 with effect from
|

9.4.1980. I» view of the instructions issued om 13.11.82

by the Railway Board the trades p:icsently designated

| . .
¢s Semi|skilleg heve beon re-clessified as skilled in

the scale of g 260-400 and thus the posts weAre

ave been promoted as Highly Skilled grade I

|
|
4
y
|
i
\
'!
!
I
|

|
|
|
I




1
v and 11 amd combined!

-2

warking inthe

designated a"‘s skilled from 1,8,78 and the incumbents

| semi skilled yr-des wo.e jiven fixation
in the pay s(%ale of &k 260400 w.e.f 1.8,78 ‘from the
cate of actuai‘%pt:mlxotizn ir semi skilled grade,which !
benefit hes nét been made aveilsble tothe applicant,

Accordiag to t‘he ap-licent he was pr.moted as cemi

aki)1ed Mito Trick Driver with effect from 9.4,60 and

on the rgclascifization as skilled was fivea in the saale
|
\ '

of & 260-400(R(S) while the other incumbests were
\

as skilled
1.8.78.The appli"g.ant-.vas desiqgateé\uto Truck Drivsr
! ;

allow:d fixatbon in the scale >f k 360-400 w.e.f.

with effect from:9.4.80. Thes enues of promotiom
of Auto Truck Driy

ver was in the cotegories(Tradzs) of
Co ‘

Fiéi‘ex',nason, MJtc‘-:{t Car Drivr, Turner, Pork Lifter,

Drive:,‘.‘coXe Crame, Driver, Notor Mechanic etc, but he
p ot {
was not ‘pg{:idezed

Efor pramotion’in sny of the trade
3

i

i

were pf-‘omoted as fitter. According to the ‘
i

ard's dichtims to combime cognate trades
for -

rther zvenue ‘c‘i':f prom>tim as Highly skilled grade I

zsenioﬂty 1ist of Motor Driver,
1

\>tor Mechanics, Auto Blectriciam, Di=sel Mechanics,
\ .

Air Compressor Drivers amd Auto TruckDrivers but the
: .

promotions in Highly\‘skined grade 1 and I1 were adt
according i
giver/ %o the seniority list, The Rallway Board issued

directions for upgrading the strength of semi-skilled

posts reclassifiea as\

skilled from 1.1.84. On the basis

-
of the sgnctioned strfength in a single trede these posts

i
i
i
.
'




i -
4
. “3a
/.“ » ’
can be be distributed as Highly skilled gra.e 1-6,
" ~ I
’~‘ Highly skilled grade I1.7 amd skilled -6,

-3, The resgpondents hove opposed the applicatiom atid

heve raited.prelimihary objectiosn and according to them
h}ghet
grercentage at the ratio of 20% 25 was contemplated ia

cogynate traies of Auto TruckDrivers wriich means that

0% of the posts of Grire I and 25 % of the posts of grade
-1 worked out on the total sanctionei strength of Auto

Truck Driver were considered in the categdry of Fitter

; ,
Motor Driver tbc, and the promstion was refused due to
aistribution of promotion against grale I and IX from

¢ognate trade i.,e.Fitier Motor Driver etc. The post of

artican, was below the skilled fitter Driver amd the
N \

questi:m ‘Pf prcmoti:n of the applicaat tO the gr:de I amd
17 do:d’ a“t aripse. He was not within the field of myizieiyir

eligividdfy and he has to qualiff.as skilled fitter

)

N
,\' et = !g 4

Pirich, ‘a}*/competent avthority to re-channalise the avenue of

to grade II and then grade X, It was decided by

K &/_/ pramotion fo}'r farther advancement. Accordimgly, Mitor

Drivers,Motor Mechanics, Auto Electricians, Diesl Mechanics
Py and Motor Compressor Drivers were cambined but Auto Truck
’ Drivers were scparate group anc was feeding category for
the post of Motor Drivers.
4, OﬂFG the applicant was promdted in the skilled

grade, there appears to be ad r2asom why promstiom




L3

bea\-m

be not given. The position of the applicamt wes nigher
auc once the ap;iblicenf. was alr. ady postec ard w:s srented

hinger grade th%zre is no questim of demying promotiom

as p=r Rwilway ;Boérd circular referred tsabove, Thaugh the

i
applicant was Auto Truck Driver but his case for promotion

for higher grac}'e cnld h:ive been Comsider:d and amd

the benefit of;the promotion will be givea to him from
i
1.1.1984. |

5. Accoirdingly the rcgpondert s are directed to

| cxsiderthe case of the apslicamt for Auto Truck Driver,

| to
ancd alao for plr:m:)ti.)r/the post of Skilled grade 1 ard Il
A 1
taki'ag ﬁ\to consideratizn the seniority and promotion with
1
effect f’hn the date his juriors we:e promoted without

rquifz him|to apsar in the trade test which has wromgly
4.

ta

|
a comution przcedeat for those vha uppearea

eh‘i‘lier in the test as ptovided in the cirmlar of the

.

Railway Board| refcrred to above. Let a docision be taken

within a perilod of 3 months of the receipt of a copy of

tiis judgment,. No order as to costs,
Gl T le— '—""ﬂtﬁ-—v-,’\l— -

| ~

> "_..- ‘.'-.'.‘.1.‘:"' . -

/Vl@ haimans

: .—nrmner.

|
|
i
|
|
Lucknows dateT 14.9.92.,
|
I

Cerer,,
A Ir&\"&%\\qx

Jiﬂﬂcxalu(g
Car
EQCKNOW )

|
1
|
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CENTRAL ADMiNISTRATIVE TRIBUNAL

LUCKNOW BENCH

LUCKNOW»
M.P.No. 196 of 1993
in
0.A. No. 303/89 E
Prabhu Dayal i | Applicant
versus |
Union of India & others Reepondents.

HON. MR. S.N. PRASAD, JUDICIAL MEMBER.

HON. MR. B.K. SINGH, ADMINISTRATIVE MEMBER .’

(HON. MR. S.N. PRASAD, JUDICIAL MEMBER)

This is an appllcatlon for extendlng of tlme

for compllance of judgment dated #5 9. 92 passedby
this Trlbunal 1n 0. A Noj}gof 1989 The learned

counsel for the applicant Shri Anil Srivastava,

states that this application has become infructuous

as the compliance of tﬁe above judgment and order
[ ) ‘ o ,_{ 'é )
dated_ik.9.92 has since been made. M.P. No. 196/93
. _ ; ~

! : A
having become infructuous needs no further orders:

and . accordingly it is dismissed as having become

1nfruct«~us.

LUCKNOW DATED: 31.5.93 JUDICIAL MEMBER.

Shakeel/

g,
'rﬁﬁr

7/J~73
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